
List of cases where e-Payment of Court fees was made during the month of  July-2022.

Court District Case No. Advocate

1 Central ALOK KUMAR 01.07.2022 23.06.2022

1620/2022 01.07.2022 10.06.2022

1621/2022 NIPUN JAIN 01.07.2022 20.06.2022

1622/2022 01.07.2022 26.05.2022

1623/2022 PNB VS KANTI DEVI 01.07.2022 02.06.2022

1624/22 01.07.2022 03.06.2022

1625/22 01.07.2022 10.06.2022

1626/22 01.07.2022 10.06.2022

1627/22 01.07.2022 10.06.2022

1628/22 01.07.2022 09.06.2022

1629/2022 01.07.2022 10.06.2022

1636/2022 02.07.2022 02.06.2022

No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

1619/222
( E- Filing )

ICICI BANK VS GAJVI 
MEEA 

ICICI BANK VS 
NAVEEN JAIN

MANISH 
KUMAR DIWAN

ZIVAH 
INTERNATIONAL VS 
CREATIVE 
MARKETING

SERVOTECH POWER 
SYSTEMS VS 
MOBATREE 
MANUFACTURES 

NEERAJ GUPTA 

SUDHIR KUMAR 
SINGH

ZTECH VENTURES VS 
NIKON FINLEASE

ASHIM 
SHRIDHAR

ICICI BANK VS AJEET 
KUMAR

MANISH 
KUMAR DEWAN

ICICI BANK VS IMRAN 
QUAZI

MANISH 
KUMAR DEWAN

ICICI BANK VS 
GAJENDRA SINGH

MANISH 
KUMAR DIWAN

ICICI BANK VS VIVEK 
KUMAR BAJAJ

C PRAKASH

ICICI BANK VS 
HADMAN SINGH

MANISH 
KUMAR DEWAN

IDBI BANK VS SATISH 
KUMAR

SANJAY KUMAR 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

1685/2022 ICICI VS PAPPU 08.07.2022 05.06.2022

1686/2022 ICICI VS ACR GROUP 08.07.2022 05.07.2022

1687/2022 08.07.2022 05.07.2022

1688/2022 VISHAL RAO 08.07.2022 09.07.2022

1689/2022 ICICI VS ROSHAN LAL 08.07.2022 09.07.2022

1690/2022 08.07.2022 09.06.2022

1706/2022 VISHAL RAO 11.07.2022 09.06.2022

1707/2022 VISHAL RAO 11.07.2022 09.06.2022

1708/2022 VISHAL RAO 11.07.2022 09.06.2022

1709/2022 VISHAL RAO 11.07.2022 09.06.2022

1718/2022 12.07.2022 02.02.2022

1719/2022 12.07.2022 29.06.2022

1741/2022 VIHSAL RAO 13.07.2022 06.07.2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SHAILENDRA 
BABBAR

SHAILENDRA 
BABBAR

ICICI VS  
DHARMENDRA 
SHARMA

SHAILENDRA 
BABBAR 

ICICI VS TAXHSE 
SERVICES

CHETNA 
BHALLA

ICICI VS JAVED 
AKHTAR

Vikas chopra

ICICI VS PRIYANK 
GUPTA

ICICI VS SANDEEP 
DHINJAL

ICICI VS JITENDRA 
KUMAR

ICICI VS ANKUR 
SHARMA

ICICI VS HONEY 
BURMAN

NAZIA 
PRAVEEN 

ICICI VS SURESH 
AHUJA

CHETNA 
BHALLA 

ICICI VS RAVINDER 
GOSWAMI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

1765/2022 VISHAL RAO 14.07.2022 06.07.2022

1766/2022 14.07.2022 04.07.2022

1767/2022 V. K. PURI 14.07.2022 07.07.2022

1768/2022 VISHAL RAO 14.07.2022 06.07.2022

1769/2022 14.07.2022 08.06.2022

1780/2022 15.07.2022 09.07.2022

1792/2022 16.07.2022 10.07.2022

1803/2022 ICICI VS DEEP RATAN 18.07.2022 01.07.2022

1832/22 C. PARKASH 18.07.2022 29.06.2022

1833/22 C. PARKASH 18.07.2022 02.07.2022

1834/22 19.07.2022 11.07.2022

1845/22 21.07.2022 19.07.2022

1850/22 22.07.2022 18.07.2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI VS MANISH 
GARG

ICICI VS PRAMOD 
KUMAR

HEMANT 
KUMAR

GANPATJEE SPECIES 
VS TG LEISURE AND 
RESORTS

ICICI VS NIBRAD 
AHMED

ANIL KUMAR BANSAL 
VS MAYANK 
ENTERPRISES

DHEERAJ 
JAGWANI

CANARA BANK VS 
NEERAJ MOHAN

HEMANT 
KUMAR

ICICI VS MOHD 
TASLEEM

NAZIA 
PRAVEEN

RAJEEV KUMAR 
RANJAN

ICICI VS. VARUN 
BANSAL

ICICI VS. RAVINDER 
SINGH

UNION BANK OF 
INDIA VS. ASHOK 
GUPTA

SAMARENDRA 
KR YADAV

PUNJAB NATIONAL 
BANK VS. HYDROFAB 
TECHNOMECH

SUDHIR KUMAR 
SINGH

STATE BANK OF INDIA 
VS. MOHD. ISLAM

RAJIV KUMAR 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

1853/22 23.07.2022 13.07.2022

1854/22 23.07.2022 07.07.2022

1855/22 23.07.2022 13.07.2022

1856/22 23.07.2022 07.07.2022

1857/22 23.07.2022 13.07.2022

1884/22 25.07.2022 21.07.2022

1885/22 25.07.2022 21.07.2022

1886/22 25.07.2022 21.07.2022

1903/22 28.07.2022 18.07.2022

1905/22 29.07.2022 03.06.2022

1917/2022 01.08.2022 28.07.2022

1918/2022 01.08.2022 27.07.2022

1929/2022 02.08.2022 27.07.2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI BANK VS. 
RAISUDDIN SAIFI

SHAILENDRA 
BABBAR

ICICI BANK VS. 
RAMJEE YADAV

RAJEEV KUMAR 
SINGH

ICICI BANK VS. 
PASHUPATI TOWN 
PLANNER

SHAILENDRA 
BABBAR

ICICI BANK VS. VIVEK 
YADAV

RAJEEV KUMAR 
RANJAN

ICICI BANK VS. 
NARENDRA

SHAILENDRA 
BABBAR

ICICI BANK VS. 
MUKESH KUMAR 
NIGAM

CHETNA BHALLA

ICICI BANK VS. 
SAMPATH

CHETNA 
BHALLA

GAURAV RATHI VS. 
LAKSHAY GUPTA

SATYA 
BHUSHAN

HUGO BOSS TRADE 
VS. VICKEY RAJPUT

SHRAVAN 
KUMAR BANSAL

POWERTECH 
ENGINEERS VS. 
RANJIT ELECTRICALS

HITESH 
CHOPRA

ICICI BANK VS WSS 
SECURITY SOLTIONS

SHAILENDRA 
BABBAR

PAUL PURE MEDICINE 
VS NARAIN DAS DRUG 
STORE

AVTAR SINGH

NAMITA AGARWAL VS 
SIDHI VINAYAK WALL 
INFRA

PRAMOD 
KUMAR SINHA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

1930/2022 02.08.2022 05.07.2022

1934/2022 02.08.2022 06.07.2022

2 Central 08-07-2022 05-07-2022

12-07-2022 05-07-2022

12-07-2022 05-07-2022

VISHAL RAO(P), 13-07-2022 06-07-2022

VISHAL RAO(P), 13-07-2022 06-07-2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

KRISHAN SUDEN  VS 
MCD

DHEERAJ 
GUPTA

PNB VS AGARWAL 
DEPARTMENTAL 
STORE

ARUN KUMAR 
SHUKLA

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/166
8/2022

ICICI BANK LIMITED 
Vs NISHANT CHOPRA

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/1715
/2022

ICICI BANK LIMITED 
Vs K BILAL AHMED

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/1717
/2022

ICICI BANK LIMITED 
Vs BRIJ BHUSHAN 
SHARMA

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/1732
/2022

ICICI BANK Vs SURAJ 
DHAWAN

CS 
(COMM)/1733
/2022

ICICI BANK Vs 
KRISHAN KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

VISHAL RAO(P), 14-07-2022 06-07-2022

14-07-2022 12-07-2022

19-07-2022 02-07-2022

19-07-2022 15-07-2022

19-07-2022 15-07-2022

19-07-2022 15-07-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/174
4/2022

ICICI BANK Vs 
KAMLESH SONI

CS 
(COMM)/1745
/2022

MUKESH CHAND JAIN 
Vs M/S MURALIDHAR 
JAIPRAKASH

MAHESH 
KUMAR 
MIGLANI(P),

CS 
(COMM)/1813
/2022

ICICI BANK LTD Vs 
PAVAN KUMAR 
BOCHKAR

C. Parkash(P),

CS 
(COMM)/1814
/2022

ICICI BANK LTD 
THROUGH AR Vs 
SUDESH RATHI 
ENTERPRISES 
THROUGH 
PROPRIETOR

SHAHRUKH 
INAM(P),

CS 
(COMM)/1815
/2022

ICICI BANK THROUGH 
AR Vs N K AND 
COMPANY THROUGH 
PROPRIETOR MR 
HITESH CHAUHAN

SHAHRUKH 
INAM(P),

CS 
(COMM)/1816
/2022

BUBNA ADVERTISING 
Vs ACE MAISON PVT 
LTD

ASHOK 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

23-07-2022 18-07-2022

23-07-2022 07-07-2022

23-07-2022 20-07-2022

25-07-2022 21-07-2022

26-07-2022 21-07-2022

26-07-2022 21-07-2022

3 Central 01.07.2022 07.06.2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/186
6/2022

STATE BANK OF INDIA 
Vs ARTI AHIRWAR

RAJIV KUMAR 
THAKUR(P),

CS 
(COMM)/186
7/2022

ICICI BANK Vs VINOD 
KUMAR AWANA

RAJEEV KUMAR 
RANJAN(P),

CS 
(COMM)/186
9/2022

RAJIV MANOCHA Vs 
ATUL KUMAR 
AGGARWAL

MOHIT KUMAR 
SHARMA(P),

CS 
(COMM)/188
1/2022

ICICI BANK Vs 
BHARAT KUMAR

CHETNA 
BHALLA(P),

CS 
(COMM)/189
2/2022

ICICI BANK Vs MAN 
SINGH

CHETNA 
BHALLA(P),

CS 
(COMM)/189
3/2022

ICICI BANK Vs MR 
RAJESH SHARMA

CHETNA 
BHALLA(P),

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1595/2022

SANJAY AGGARWAL 
V/S VENKATESH

SH. MANISH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

01.07.2022 30.04.2022

01.07.2022 30.04.2022

SH. C. PRAKASH 01.07.2022 03.06.2022

SH. C. PRAKASH 01.07.2022 09.06.2022

SH. C. PRAKASH 01.07.2022 09.06.2022

01.07.2022 09.06.2022

01.07.2022 11.06.2022

01.07.2022 24.06.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1597/2022

iCICI BANK LTD. V/S  
ROLI CACHDEVA

SH. RAJEEV 
SAGAR

CS(COMM)  
1599/2022

iCICI BANK LTD. V/S  
YOGESHWER 
SHARMA

SH. RAJEEV 
SAGAR

CS(COMM)  
1601/2022

ICICI BANK LTD. V/S  
KUNDAN KUMAR

CS(COMM)  
1603/2022

ICICI BANK LTD. V/S  
YASHPAL SINGH

CS(COMM)  
1605/2022

ICICI BANK LTD. V/S  
KAPIL KUMAR

CS(COMM)  
1607/2022

ICICI BANK LTD. V/S  
GOMTIS HARAN

SH. SATISH 
KUMAR

CS(COMM)  
1609/2022

iCICI BANK LTD. V/S  
IMRAN KHAN

SH. SATISH 
KUMAR

CS(COMM)  
1610/2022

ICICI BANK LTD. V/S  
NAVEEN KUMAR 
SEHRAWAT

SH. DEEPAK 
KAUSHIK



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

01.07.2022 24.06.2022

01.07.2022 22.06.2022

01.07.2022 22.06.2022

01.07.2022 22.06.2022

02.07.2022 27.06.2022

04.07.2022

04.07.2022 03.06.2022

05.07.2022 09.06.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1612/2022

iCICI BANK LTD. V/S  
SHRI RAM LOGISTICS

SH. DEEPAK 
KAUSHIK

CS(COMM)  
1614/2022

ICICI BANK LTD. V/S  
RENAOGLAM PVT. 
LTD. & ORS.

SH. ALOK 
KUMAR

CS(COMM)  
1615/2022

ICICI BANK LTD. V/S  
RISHABH GOYAL

SH. ALOK 
KUMAR

CS(COMM)  
1616/2022

ICICI BANK LTD. V/S  
VIKAS

SH. ALOK 
KUMAR

CS(COMM)  
1639/2022

ICICI BANK LTD. V/S  
NADIM & ORS.

SH. DEEPAK 
KAUSHIK

CS(COMM)  
1641/2022

ICICI BANK LTD. V/S  
NITISH BARMAN

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1642/2022

ICICI BANK LTD. V/S  
NITISH KUMAR 
SINGH

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1648/2022

ICICI BANK LTD. V/S  
RADHIKA TRADERS & 
ANR.

SH. 
SHAILENDRA 
BABBAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

08.07.2022 24.05.2022

08..07.2022 24.05.2022

08.07.2022 05.07.2022

08.07.2022 22.05.2022

08.07.2022 05.07.2022

08.07.2022 05.07.2022

11.07.2022 09.06.2022

11.07.2022 24.05.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1679/2022

ICICI BANK LTD. V/S  
SANDEEP RAM

SH. DHRUV 
JOSHI

CS(COMM)  
1680/2022

ICICI BANK LTD. V/S  
MANOJ KUMAR

SH. DHRUV 
JOSHI

CS(COMM)  
1681/2022

ICICI BANK LTD. V/S  
HARPAL SINGH

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1682/2022

ICICI BANK LTD. V/S  
NIKHIL CHANDRA

SH. DHRUV 
JOSHI

CS(COMM)  
1683/2022

ICICI BANK LTD. V/S  
RAJEEV SINGH

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1684/2022

ICICI BANK LTD. V/S  
ABHILASHA

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1701/2022

ICICI BANK LTD. V/S  
KUSUM

SH. VIKAS 
CHOPRA

CS(COMM)  
1702/2022

ICICI BANK LTD. V/S  
SUMIT TOMAR

SH. DHRUV 
JOSHI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

11.07.2022 29.06.2022

11.07.2022 09.06.2022

11.07.2022 09.06.2022

11.07.2022 09.06.2022

13.07.2022 06.07.2022

13.07.2022 06.07.2022

13.07.2022 06.07.2022

13.07.2022 06.07.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1703/2022

ICICI BANK LTD. V/S  
KUBER ENTERPRISES 
& ANR.

MS. CHETNA 
BHLLA

CS(COMM)  
1704/2022

ICICI BANK LTD. V/S  
WASEEM

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1710/2022

ICICI BANK LTD. V/S  
S. K. FROZEN FOOD 
CARRIERS PVT.
LTD.

MS. CHETNA 
BHLLA

CS(COMM)  
1711/2022

ICICI BANK LTD. V/S  
KRISHAN & ANR.

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1726/2022

ICICI BANK LTD. V/S  
SORABH

SH. VIKAS 
CHOPRA

CS(COMM)  
1727/2022

ICICI BANK LTD. V/S  
JATIN KUMAR 
SHARMA

SH. VIKAS 
CHOPRA

CS(COMM)  
1728/2022

ICICI BANK LTD. V/S  
PRIYANKA SEMWAL

SH. VIKAS 
CHOPRA

CS(COMM)  
1729/2022

ICICI BANK LTD. V/S  
RAHUL

SH. VIKAS 
CHOPRA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

13.07.2022 04.07.2022

13.07.2022 08.08.2017

14.07.2022

SH. KAPIL KHER15.07.2022 12.07.2022

15.07.2020 20.04.2022

16.07.2022 05.07.2022

16.07.2022 01.07.2022

16.07.2022 02.04.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1730/2022

RAJESH KEJRIWAL 
V/S M/S DOLLEX 
AGROTECH (P) LTD.

SH. SUNIL 
GUPTA

CS(COMM)  
1742/2022

GRAVES LTD. V/S ARG 
DISTRIBUTOR PVT. 
LTD.

SH. DEEPAK 
KHURANA

CS(COMM)  
1763/2022

PRAMOD KUMAR V/S 
POONAM SAINI

SH. RAJESH 
BHATIA

23.02.2022 & 
06.07.2022

CS(COMM)  
1772/2022

HARSH CLEAN DHAN 
(P) LTD. V/S RAJ 
COPIER & ANR.

CS(COMM)  
1773/2022

ICICI BANK LTD. V/S  
ALOK KUMAR TIWAR

SH. DHRUV 
JOSHI

CS(COMM)  
1784/2022

ICICI BANK LTD. V/S  
MOHAMMAD FAIYAZ

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1785/2022

ICICI BANK LTD. V/S  
AMINA ENTERPRISES

SH. R.K. 
RANJAN

CS(COMM)  
1786/2022

M/S NORTH EASTERN 
CARRYING 
CORPORATION LTD.
V/S RAM GOPAL 
SHARMA

SH. VIVEK 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

18.07.2022 01.07.2022

18.07.2022 30.05.2022

19.07.2022 07.07.2022

19.07.2022 07.07.2022

19.07.2022 07.07.2022

19.07.2022 14.07.2022

SH. S.V. TYAGI 21.07.2022 27.06.2022

SH. S.V. TYAGI 21.07.2022 27.06.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1797/222

ICICI BANK LTD. V/S  
VERTEX LIFTS INDIA 
PVT. LTD.

SH. R.K. 
RANJAN

CS(COMM)  
1798/2022

IDBI BANK LTD. V/S 
RAJEEV YADAV

SH. PARTHIV J. 
MEHTA

CS(COMM)  
1807/2022

ICICI BANK LTD. V/S  
KHUSRU PERVEZ

SH. R.K. 
RANJAN

CS(COMM)  
1808/2022

ICICI BANK LTD. V/S  
AMAN KUMAR JHA

SH. R.K. 
RANJAN

CS(COMM)  
1809/2022

ICICI BANK LTD. V/S  
GLASS CREATION & 
ORS.

SH. R.K. 
RANJAN

CS(COMM)  
1811/2022

UMESH JAIN V/S 
MUNICIPAL 
CORPORATION OF 
DELHI 
& ANR.

SH. SATYENDRA 
KUMAR SINGH

CS(COMM)  
1841/2022

BANK OF INDIA V/S 
HARPINDER SINGH 
SETHI

CS(COMM)  
1842/2022

BANK OF INDIA V/S 
TEKVINDER SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

22.02.2022 13.07.2022

23.07.2022 13.07.2022

23.07.2022 07.07.2022

23.07.2022 11.07.2022

25.07.2022

26.07.2022 21.07.2022

26.07.2022 14.07.2022

27.07.2022 28.06.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1849/2022

ICICI BANK LTD. V/S  
SEEMA PURI & ANR.

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1858/2022

ICICI BANK LTD. V/S  S 
A F IMPEX & ANR.

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1859/2022

ICICI BANK LTD. V/S  
VARSHA & ANR.

SH. R.K. 
RANJAN

CS(COMM)  
1860/2022

JYOTI CHHABRA V/S 
IDFC FIRST BANK LTD.

SH. VIKAS 
MISHRA

CS(COMM)  
1883/2022

iCICI BANK LTD. V/S  
DIVYA SAIN & ANR.

MS. CHETNA 
BHALLA

29.06.2022 &
21.07.2022

CS(COMM)  
1890/2022

iCICI BANK LTD. V/S  
SHALINI JINDAL & 
ANR.

MS. CHETNA 
BHALLA

CS(COMM)  
1891/2022

M/S NATIONAL 
ELECTRIC & 
CONSTRUCTION 
COMPANY
V/S CWS 
ELECTROTECH PVT. 
LTD.

SH. M.L. 
SHARMA

CS(COMM)  
1894/2022

ICICI BANK LTD. V/S  
PRASHANT 
CHOUDHARY

SH. SATISH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

28.07.2022 22.03.2022

30.07.2022 19.07.2022

4 Central ALOK KUMAR 02.07.2022 22.06.2022

04.07.2022 22.06.2022

04.07.2022 22.06.2022

06-07-2022 10.02.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1904/2022

SURENDER KRISHAN 
GUPTA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

SH. SATYENDRA 
KUMAR SINGH

CS(COMM)  
1906/2022

M/S TUSS FACILITY 
SERVICES V/S M/S 
NEW SHINE 
STAR & ANR.

SH. SUNIL 
DWIVEDI

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM) 
1640/2022

ICICI BANK VS. 
ALKA RANI

OMP (I) 
(COMM)-
327/2022

M/S GAUTAM 
HEALTHCARE VS. 
M/S NEPHRO CARE

SH. SONAL 
ANAND

OMP 
(COMM)-
327/2022

VIPIN CHAUHAN & 
ANR VS, HDFC 
BANK LIMITED & 
ANR

MANAK 
BUDHIRAJA

CS 
(COMM)/16
59/2022

ICICI BANK Vs SHIV 
KUMAR GROVER

MANISH 
KUMAR 
DEWAN(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

06-07-2022 11.06.2022

06-07-2022 10.06.2022

06-07-2022 10.06.2022

06-07-2022 14.06.2022

06-07-2022 14.06.2022

06-07-2022 28.06.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/16
56/2022

ICICI BANK Vs 
MAHARAJ SINGH

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/16
58/2022

ICICI BANK Vs 
SACHIN LOTA

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/16
57/2022

ICICI BANK 
LIMITED Vs 
MANJEET SHARMA

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/16
55/2022

ICICI BANK Vs AMIT 
KUMAR

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/16
54/2022

ICICI BANK 
LIMITED Vs AJEET 
KUMAR

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/16
53/2022

ICICI BANK 
LIMITED Vs 
ASHIRWAD GOEL

MANISH 
KUMAR 
DEWAN(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

06-07-2022 28.06.2022

06-07-2022 10.06.2022

DHRUV JOSHI 11.07.2022 24.05.2022

11.07.2022

11.07.2022 31.05.2022

14-07-2022 09.06.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/16
52/2022

ICICI BANK 
LIMITED Vs SONAM

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/16
51/2022

ICICI BANK 
LIMITED Vs ANIL 
KUMAR THAPAR

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/16
98/2022

ICICI BANK 
LIMITED VS. 
SANTOKH SINGH 
BHATIA

CS 
(COMM)/16
99/2022

M/S TULLIO GIUSI 
SRL VS. M/S V. 
TRIMS COMPANY

T.P.S KANG 
AND 
ASSOCIATES

KANGANDASSOCIATES@GMAIL.COM

CS 
(COMM)/16
99/2022

M/S TULLIO GIUSI 
SRL VS. M/S V. 
TRIMS COMPANY

T.P.S KANG 
AND 
ASSOCIATES

CS 
(COMM)/17
56/2022

ICICI BANK 
LIMITED Vs 
BRAHAM PAL 
SINGH

VISHAL 
RAO(P),

mailto:KANGANDASSOCIATES@GMAIL.COM


Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

14-07-2022 29.06.2022

14-07-2022 29.06.2022

14-07-2022 29.06.2022

14-07-2022 29.06.2022

14-07-2022 29.06.2022

14-07-2022 29.06.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/17
53/2022

ICICI BANK LTD Vs 
KUBER 
ENTERPRISES

CHETNA 
BHALLA(P),

CS 
(COMM)/17
54/2022

ICICI BANK LTD Vs 
KUBER 
ENTERPRISES AND 
ORS

CHETNA 
BHALLA(P),

CS 
(COMM)/17
58/2022

ICICI BANK LTD Vs 
S K FROZEN FOOD 
CARRIERS PVT LTD

CHETNA 
BHALLA(P),

CS 
(COMM)/17
55/2022

ICICI BANK 
LIMITED Vs 
SUGANDHIM FOOD 
AND CATERING PVT 
LTD

CHETNA 
BHALLA(P),

CS 
(COMM)/17
50/2022

ICICI BANK 
LIMITED Vs KUBER 
ENTERPRISES

CHETNA 
BHALLA(P),

CS 
(COMM)/17
51/2022

ICICI BANK lIMITED 
Vs SHIV PRIYA 
CABLES PVT LTD

CHETNA 
BHALLA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

14-07-2022 29.06.2022

14-07-2022 08.06.2022

14-07-2022 08.07.2022

14-07-2022 06.07.2022

14-07-2022 06.07.2022

15-07-2022 28.06.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/17
52/2022

ICICI BANKL LTD Vs 
VINOD KUMAR 
SHARMA

CHETNA 
BHALLA(P),

CS 
(COMM)/17
48/2022

MR SUMIT Vs GEM 
RECORDS 
ENTERTAINMENT 
PRIVATE LIMITED

TUSHAR 
SHARMA(P),

CS 
(COMM)/17
47/2022

ICICI BANK 
LIMITED Vs 
MANMOHAN 
NARANG

VISHAL 
RAO(P),

CS 
(COMM)/17
46/2022

ICICI BANK 
LIMITED VS. 
NIBRAS AHMED

VIKAS 
CHOPRA

CS 
(COMM)/17
64/2022

ICICI BANK 
LIMITED VS. 
NIBRAS AHMED

VIKAS 
CHOPRA

CS 
(COMM)/17
71/2022

ICICI BANK 
LIMITED VS. 
MANOJ YADAV

SATISH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

15-07-2022 12.07.2022

KAPIL KHER 15-07-2022 12.07.2022

KAPIL KHER 15-07-2022 12.07.2022

18-07-2022 24.06.2022

18-07-2022 27.06.2022

18-07-2022 27.06.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP 
(COMM)/99
/2022

SHRADHHA 
ADARKAR VS. RBL 
BANK LTD

RITESH 
KHARE

CS 
(COMM)/17
81/2022

HARSH CLEAN 
DHAN PVT LTD VS. 
BOTTLIYAS MART

CS 
(COMM)/17
82/2022

HARSH CLEAN 
DHAN PVT LTD VS. 
CHAUDHARY 
ENTERPRISES

CS 
(COMM)/17
93/2022

ICICI BANK LTD Vs 
LALIT DESWAL

PRASHANT 
KUMAR(P),

CS 
(COMM)/17
94/2022

ICICI BANK LTD Vs 
SUNIL AND ANR

PRASHANT 
KUMAR(P),

CS 
(COMM)/17
95/2022

ICICI BANK LTD Vs 
VARUN 
CONSTRUCTION

PRASHANT 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

18-07-2022 06.07.2022

M.K.KAUSHIK 18-07-2022 07.06.2022

19-07-2022 27.06.2022

19-07-2022 05.07.2022

19-07-2022 05.07.2022

19-07-2022 27.06.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/17
96/2022

ICICI BANK LTD Vs 
ANIL DABAS

VISHAL 
RAO(P),

CS 
(COMM)/18
02/2022

M/S KIRAN 
ROADWAYS PVT 
LTD VS. M/S 
INDUSTRIAL 
HANDLING

CS 
(COMM)/18
06/2022

ICICI BANK 
LIMITED Vs 
ANURAG 
CHATURVEDI

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/18
12/2022

ICICI BANK 
LIMITED Vs BIPUL 
KUMAR GHOSH

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/18
10/2022

ICICI BANK 
LIMITED Vs 
DHEERAJ KUMAR

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/18
05/2022

ICICI BANK 
LIMITED Vs 
SAURABH BHATI

SHAILENDRA 
BABBAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

19-07-2022 12.07.2022

19-07-2022 15.07.2022

19-07-2022 13.07.2022

19-07-2022 29.06.2022

19-07-2022 08.07.2022

19-07-2022 08.07.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/18
04/2022

M/S RAJASTHAN 
CANVASSING 
COMPANY Vs M/S 
NIRAJ 
ENTERPRISES

AVADHESH 
KUMAR 
SHAKYA(P),

CS 
(COMM)/18
28/2022

M/S ASK 
AUTOMOTIVE PVT 
LTD VS. ASHOK 
KUMAR

PRAMOD 
KUMAR 
SINGH

CS 
(COMM)/18
27/2022

LEVI STRAUSS AND 
COMPANY VS. 
ASHOK KUMAR

PRAMOD 
KUMAR 
SINGH

CS 
(COMM)/18
26/2022

VISHNU KUMAR 
AGGARWAL VS. M/S 
ADVANCE 
VENTILATION PVT 
LTD

VINEET 
SHARMA

CS 
(COMM)/18
30/2022

ANIL KUMAR 
BANSAL VS. M/S 
SHRI BHAGYA 
LAKSHMI 
CONSTRUCTION 
COMPANY AND 
OTHERS

DHEERAJ 
JAGWANI

CS 
(COMM)/18
29/2022

ANIL KUMAR 
BANSAL VS. M/S 
SUHEL HAIDER

DHEERAJ 
JAGWANI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

19-07-2022 14.07.2022

22.07.2022

25-07-2022 26-05-2022

25-07-2022 26-05-2022

25-07-2022 05-07-2022

25-07-2022 18.-07-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM) 
1839/2022

UMESH JAIN VS. 
MCD & ANR.

SATYENDER 
KUMAR 
SINGH

CS (COMM)-
1851/2022

YOGITA JUNEJA 
AND ANRS. VS. 
HEMA MATLANI

SH. BHAVYA 
SETHI

03.06.2022 
AND 
20.07.2022

CS 
(COMM)/18
82/2022

ICICI BANK LTD Vs 
RAJENDER PRASAD

C. Parkash(P),

CS 
(COMM)/18
80/2022

ICICI BANK LTD Vs 
RAM BABU MANJHI

C. Parkash(P),

CS 
(COMM)/18
78/2022

ICICI BANK 
LIMITED Vs SAMIR 
RANJAN 
PATTANAYAK

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/18
76/2022

STATE BANK OF 
INDIA Vs RATHOD 
NILESH

RAJIV KUMAR 
THAKUR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

25-07-2022 13-07-2022

MOHIT GUPTA27.07.2022 21-10-2021

28-07-2022 14.07.2022

28-07-2022 13.07.2022

28-07-2022 18.07.2022

28-07-2022 16.07.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/18
75/2022

ICICI BANK 
LIMITED Vs PRINCE 
MEHTA

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/18
95/2022

YASHPAL KURANA 
VS. SUSHIL & 
COMPANY

CS 
(COMM)/18
96/2022

ICICI BANK LTD Vs 
MR PRAVEEN 
KUMAR

NAZIA 
PARVEEN(P),

CS 
(COMM)/18
98/2022

ICICI BANK LTD Vs 
AMIT PASRICHA

NAZIA 
PARVEEN(P),

CS 
(COMM)/18
97/2022

ICICI BANK LTD Vs 
MANORANJAN 
MASHI

NAZIA 
PARVEEN(P),

CS 
(COMM)/18
99/2022

CANARA BANK VS. 
SAVITA GUPTA AND 
ORS.

ANUJ 
AGARWAL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

28-07-2022 25.06.2022

5 Central ALOK KR 01.07.2022 23.06.2022

ALOK KR 01.07.2022 22.06.2022

01.07.2022 14.06.2022

01.07.2022 10.06.2022

01.07.2022 10.06.2022

01.07.2022 27.04.2022

01.07.2022 10.06.2022

01.07.2022 11.06.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/19
00/2022

ICICI BANK 
LIMITED VS. 
PAWAN KUMAR 
RAGHAV

DEEPAK 
KAUSHIK

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
1577/22

ICICI BANK LTD V/S 
AYUSH AGGARWAL

CS COMM – 
1579/22

ICICI BANK LTD V/S 
RAMESH KR

CS COMM – 
1584/22

ICICI BANK LTD V/S 
AMAN LAL CHHABRA

MANISH 
DEWAN

CS COMM – 
1587/22

ICICI BANK LTD V/S 
VICERAY CAR 
RENTALS P LTD

MANISH 
DEWAN

CS COMM – 
1590/22

ICICI BANK LTD V/S 
NAND KISHORE 
PATNI

MANISH 
DEWAN

CS COMM – 
1591/22

ICICI BANK LTD V/S 
SURESH KR

DEEPAK 
KAUSHIK

CS COMM – 
1593/22

ICICI BANK LTD V/S 
BALVINDER PAL

MANISH 
DEWAN

CS COMM – 
1594/22

ICICI BANK LTD V/S 
OM PRAKASH

MANISH 
DEWAN



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

01.07.2022 19.06.2022

C PRAKASH 01.07.2022 03.06.2022

01.07.2022 11.06.2022

C PRAKASH 01.07.2022 03.06.2022

01.07.2022 03.06.2022

01.07.2022 30.04.2022

AMIT KR 01.07.2022 26.04.2022

SBI V/S AZAD 01.07.2022 28.03.2022

ANKUSH YADAV 01.07.2022 01.06.2022

ROHIT BOHRA 01.07.2022 ON LINE

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
1596/22

ICICI BANK LTD V/S 
M/S BLUE SKY 
AVIATION

JOGINDER KR 
SUKHIJA

CS COMM – 
1598/22

ICICI BANK LTD V/S 
MONIKA PANDITA

CS COMM – 
1600/22

ICICI BANK LTD V/S 
SEWA RAM

MANISH 
DEWAN

CS COMM – 
1602/22

ICICI BANK LTD V/S 
NAZIR ALI

CS COMM – 
1604/22 

ICICI BANK LTD V/S 
UMESH PRASAD

SHALINDRA 
BABBAR

CS COMM – 
1606/22

ICICI BANK LTD V/S 
MS ROLI SACHDEVA

NAZIA 
PRAVEEN

CS COMM – 
1608/22

MEENAKSHI 
POLYMERS P LTD V/S 
LAKSHMI GOYAL

CS COMM – 
1611/22

JAWAHAR 
CHAND 
CHAWLA

CS COMM – 
1613/22

M/S AAKRITI TRAD CO 
V/S M/S SAXENA 
CHEM

EX COMM – 
59/22

KOTAK MAHINDRA 
PRIME V/S KAMAL 
KANT DUA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

SUNITA SINGH 01.07.2022 ON LINE

PRASHANT KR 02.07.2022 24.06.2022

C PRAKASH 02.07.2022 03.06.2022

AMIT KR SINHA 02.07.2022 ON LINE

02.07.2022 11.06.2022

ALOK KR 02.07.2022 22.06.2022

DHRUV JOSHI 04.07.2022 20.04.2022

04.07.2022 11-05-2022

05.07.2022 28.06.2022

08.07.2022 09.06.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

EX COMM – 
60/22

ICICI BANK LTD V/S 
AJAY 

CS COMM – 
1632/22

ICICI BANK LTD V/S 
RAJ KR SONI

CS COMM – 
1633/22

ICICI BANK LTD V/S 
SANJEEV KR SHUKLA

EX COMM – 
62/22

ADITYA BIRLA FIN 
LTD V/S ROXY 
AGENCIES

CS COMM – 
1637/22

ICICI BANK LTD V/S 
TRAVEL EMPIRE 
INDIA P LTD

MANISH 
DEWAN

CS COMM – 
1638/22

ICICI BANK LTD V/S 
ROHIT GUPTA

CS COMM – 
1643/22

ICICI BANK LTD V/S  
M S SPECTRUM 
ENGINEERS

CS COMM – 
1644/22

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK V/S 
SHAHID KHAN

VANDANA 
BHATIA

CS COMM – 
1650/22

UNION BANK OF 
INDIA V/S M/S KARAN 
ELECTRONICS

ARUN KR 
SHUKLA

CS COMM- 
1675/22

ICICI BANK LTD V/S 
BATUKESHWAR SONI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

08.07.2022 09.06.2022

08.07.2022 28-06-2022

08.07.2022 ON LINE

11.07.2022 ON LINE

11.07.2022 29.06.2022

11.07.2022 29.06.2022

11.07.2022 29.06.2022

VISHAL RAO 11.07.2022 09.06.2022

11.07.2022 29.06.2022

S K SINGH 11.07.2022 ON LINE

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
1676/22

ICICI BANK LTD V/S 
DAMODAR WORLD 
EXIMS P LTD

CS COMM – 
1677/22

ICICI BANK LTD V/S 
ABHISHEK PRATAP 
SINGH 

CS COMM – 
1678/22

ICICI BANK LTD V/S 
KARAMJIT BARMAN

CS COMM – 
1692/22

TEJOO FASHION P 
LTD V/S SAFTEJOO 
FASHION P LTD

MAYANK 
MAHENDRA

CS COMM – 
1693/22

ICICI BANK LTD V/S 
KUBER ENTERPRISES

CHETNA 
BHALLA

CS COMM – 
1694/22

ICICI BANK LTD V/S 
KUBER ENTERPRISES

CHETNA 
BHALLA

CS COMM – 
1695/22

ICICI BANK LTD V/S 
RASHID ALI

CHETNA 
BHALLA

CS COMM – 
1696/22

ICICI BANK LTD V/S 
DHIRENDR SINGH 

CS COMM – 
1697/22

ICICI BANK LTD V/S 
KUBER ENTERPRISES

CHETNA 
BHALLA

EX COMM – 
66/2022

RAVINDER KR 
WADHWA V/S DELHI 
MUNICIPAL 
CORPORATION



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

MANOJ KR 12.07.2022 ON LINE

12.07.2022 28.06.2022

MANOJ KR 12.07.2022 ON LINE

12.07.2022 30.06.2022

12.07.2022 27.06.2022

12.07.2022 27.06.2022

13.07.2022 05.07.2022

13.07.2022 28.06.2022

13.07.2022 03.06.2022

IN PERSON 13.07.2022 ON LINE

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

EX – COMM 
– 72/22

AU SMALL FIN BANK 
LTD V/S RAJEEV KR 
NAYYAR

CS COMM – 
1720/22

ICICI BANK LTD V/S 
KULWANT SINGH 

MANISH 
DEWAN

EX COMM – 
73/22

AU SMALL FIN BANK 
LTD V/S SAJID ALI

CS COMM – 
1721/22

ICICI BANK LTD V/S 
MADIHA FOODS

SHAILENDRA 
BABBAR

CS COMM – 
1722/22

ICICI BANK LTD V/S 
SHAILENDRA SINGH 

SHAILENDRA 
BABBAR

CS COMM – 
1724/22

ICICI BANK LTD V/S 
ANIKET MADHU 
HAREKAR

SHAILENDRA 
BABBAR

CS COMM – 
1735/22

BANK OF INDIA V/S 
ASHIMM PATRA

VARUN 
SHARMA

CS COMM – 
1736/22

ICICI BANK LTD V/S 
FIROZ ALAM

MANISH 
DEWAN

CS COMM – 
1737/22

CBS PUBLISHERS & 
DISTRIBUTOR V/S 
M/S COLLEGE BOOK 
HOUSE

ADITYA 
PRAKASH 
ARORA

OMP (I) 
COMM – 
331/22

TATA CAPITAL FIN V/S 
MOHD JAVED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

VISHAL RAO 14.07.2022 06-07-2022

14.07.2022 04.07.2022

14.07.2022 08-07-2022

14.07.2022 04.07.2022

MOHD FAHAD 14.07.2022 06-10-2021

15.07.2022 ON LINE

JATIN ANAND 15.07.2022 ON LINE

JATIN ANAND 15.07.2022 ON LINE

JATIN ANAND 15.07.2022 ON LINE

JATIN ANAND 15.07.2022 ON LINE

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
1757/22

ICICI BANK LTD V/S 
ASHI JAIN

CS COMM – 
1759/22

ICICI BANK LTD V/S 
M/S NEW ERA JEANS

HEMANT 
GUPTA

CS COMM – 
1760/22

ANIL KR BANSAL V/S 
KRISHNA 
CONSTRUCTION

DHEERAJ 
JAGWANI

CS COMM – 
1761/22

ICICI BANK LTD V/S 
ANSHU PRASAD

HEMANT 
GUPTA

CS COMM – 
1762/22

M/S  ABC BAGS 
CENTER V/S DINESH 
MAHESHWARI

CS COMM – 
1774/22

ICICI BANK LTD V/S 
VIHSNU DUTT

NAZIA 
PRAVEEN

EX COMM – 
78/22

ICICI BANK LTD V/S 
JITENDER SINGH 

EX COMM – 
79/22

ICICI BANK LTD V/S 
MONIKA

EX COMM – 
80/22

ICICI BANK LTD V/S 
AVLESH KR

EX COMM – 
81/22

ICICI BANK LTD V/S 
NEHA SHARMA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

16.07.2022 05.07.2022

VISHAL RAO 16.07.2022 06-07-2022

18.07.2022 13.07.2022

18.07.2022 ON LINE

RAJESH KR V/S  MCD S K SING 18.07.2022 ON LINE

RAJESH KR V/S  MCD S K SING 18.07.2022 ON LINE

SHAHRUKH 19.07.2022 15.07.2022

19.07.2022 07.07.2022

19.07.2022 07.07.2022

UMESH JAIN V/S MCD S K SINGH 19.07.2022 14.07.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
1787/22

ICICI BANK LTD V /S 
SHINDE TEJAS 
MOHAM

SHAILENDRA 
BABBAR

CS COMM – 
1788/22

ICICI BANK LTD V/S 
AFSANA

CS COMM – 
1801/2022

LEVI STRAUSS V/S 
ASHOK KR

AASTHA 
SHARMA

OMP (I) 
COMM – 
335/22

AXIS BANK LTD V/S 
MANOJ REDHU 7349

MAYANK 
MAHAJAN

EX COMM – 
86/22

EX COMM – 
87/22

CS COMM – 
1818/22

ICICI BANK LTD V/S 
SALIM

CS COMM – 
1819/22

ICICI BANK LTD V/S 
NISHA GUPTA

RAJEEV KR 
RANJAN

CS COMM – 
1820/22

ICICI BANK LTD V/S 
RAVI KR KAPOOR

RAJEEV KR 
RANJAN

CS COMM – 
1821/22



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

C PRAKASH 19.07.2022 ON LINE

C PRAKASH 19.07.2022 ON LINE

20.07.2022 13.07.2022

20.07.2022 13.07.2022

20.07.2022 05.07.2022

ANISH BHOLA 22.07.2022 06.07.2022

22.07.2022 20.07.2022

S SAXENA 23.07.2022 09.03.2022

23.07.2022 18.07.2022

23.07.2022 18.07.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
1822/22

ICICI BANK LTD V/S 
OREIGUER

CS COMM – 
1823/22

ICICI BANK LTD V/S 
NAVIN KR GUPTA

CS COMM – 
1836/22

ICICI BANK LTD V/S 
MANGAT RAI SHARMA

SHAILENDRA 
BABBAR

CS COMM – 
1837/22

ICICI  BANK LTD V/S 
MHD TUSIF KHAN

SHALINDRA 
BABBAR

CS COMM – 
1838/22

ICICI BANK LTD V/S 
KAPIL KATARIA

SHAILENDRA 
BABBAR

OMP (I) 
COMM – 
337/22

HDFC BANK LTD V/S 
HARIOM SAINI

CS COMM – 
1847/22

ICICI BANK LTD V/S 
MOHAN AND ANR

SHAILENDRA 
BABBAR

CS COMM – 
1864/22

CHEMVIKAS V/S 
POONAM SINGH 

MISC DJ – 
447/22

SMC GLOBAL V/S 
ATUL SINGH 

CS COMM – 
1861/22

ICICI BANK LTD V/S 
SANDEEP KR

ASHOK KR 
BAHL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

SBI V/S SUSHANTA 23.07.2022 18.07.2022

S V TYAGI 23.07.2022 27.06.2022

M K MIGLANI 23.07.2022 20.07.2022

EX-99/22 25.07.2022 ON LINE

25.07.2022

EX – 100/22 25.07.2022 ON LINE

MANOJ KR 25.07.2022 19.07.2022

RAJENDER KR 25.07.2022 12.05.2022

26.07.2022 ON LINE

26.07.2022 21.06.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
1863/22

ASHOK KR 
BAHL

CS COMM – 
1862/22

BANK OF INDIA V/S 
SUBHASH SURI

CS COMM – 
1865/22

BAL KRISHAN V/S 
RAJENDER KR 
NAGPAL

M S WALATI RAM 
ASHOK KR V/S 
SUSHEELA TEXFAB

CS COMM – 
1877/22

ICICI BANK LTD V/S 
RAJ ARYAN

CHETNA 
BHALLA

21.07.2022 & 
31.03.2021

ICICI BANK LTD V/S 
RAHUL MAHESHWARI

CHARANJEET 
SINGH 

CS COMM – 
1879/22

UNION BANK OF 
INDIA V/S SANJANA 
SAROONIA

OMP COMM 
– 102/22

MANCHUN SHARMA 
V/S 
CHOLAMANDALAM 
INVESTMENTED FIN

EX COMM – 
104/22

M/S DAIMLER FIN 
SER INDIA V/S 
RAJESH CHOUDHARY

RAJNISH KR 
BANYAL

EX COMM – 
105/22

M/S UTKARSH SMALL 
FIN BANK V/S 
RAMENSWAR 
SHARMA

VIBHOR 
MATHUR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

27.07.2022 19.07.2022

28.07.2022 ON LINE

28.07.2022 06.07.2022

S K SINGH 28.07.2022 ON LINE

28.07.2022 ON LINE

SUNITA SINGH 28.07.2022 ON LINE

SUNITA SINGH 28.07.2022 ON LINE

30.07.2022 01.07.2022

30.07.2022 ON LINE

SAMYAK JAIN 30.07.2022 27.07.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

EX COMM – 
108/22

ICICI BANK LTD V/S 
PRIYANK PRAKASH 
GAUR

CHARANJEET 
SINGH 

CS COMM – 
1901/22

APLHA 
INSTRUMENTAION 
V/S MULTITEX 
FILTERATION 
ENGINEERS

CS COMM – 
1902/22

RADHA GOEL V/S 
MCD

SANJAY 
MISHRA

EX COMM – 
113/22

KOTAK MAHINDRA 
BANK V/S AMRISH KR

EX COMM – 
114/22

SUKESH KR 
CHAUHAN V/S NDMC

GULSHAN KR 
SACHDEVA

EX COMM – 
115/22

ICICI BANK LTD V/S 
RIZWAN

EX COMM – 
116/22

ICICI BANK LTD V/S 
ROCKY NAGAR

CS COMM – 
1907/22

ICICI BANK LTD V/S 
BABA TELECOM

RAJEEV KR 
RANJAN

CS COMM – 
1908/22

ICICI BANK LTD V/S 
YOGESH KR

SHAILENDRA 
BABBAR

CS COMM – 
1909/22

VARUN 
MOOLCHANDANI V/S 
SHASHI DEWAN



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

01.08.2022 ON LINE

BRIJESH  02.08.2022 ON LINE

EX – 126/22 ROHIT BOHRA 02.08.2022 ON LINE

EX – 127/22 MOHD DANISH 02.08.2022 ON LINE

SBI V/S RAKESH KR 04.08.2022 ON LINE

JAITN 04.08.2022 ON LINE

6 Central 01.07.2022

01.07.2022 22.06.2022

02.07.2022 01.06.2022

07.07.2022 07.06.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
1912/22

ICICI BANK LTD V/S 
JAI PRAKASH

SHAILENDRA 
BABBAR

OMP COMM 
– 107/22

DATTARAYA PANDIT 
V/S MAHINDRA AND 
MAHINDRA FIN

KOTAK MAHINDRA 
BANK V/S SHAMEEM

KOTAK MAHINDRA 
BANK V/S MESSERS 
VENUS INDUSTRIAL 
CO

CS COMM – 
1938/22

EX COMM – 
132/22

M/S BASHESHAR LAL 
AMIT KR V/S M/S 
HIMALAYA FOOD 
INTERNATIOAL

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
1630/2022

MD. IMRAN SHAMSI 
VS M/S KAZILLION 
TRADING PVT. LTD.

CS(Comm) 
1631/2022

ICICI Bank Vs Shyam 
Sunder Yadav

CS(Comm) 
1634/2022

M/s Shakti Trading Co. 
Vs M/s Jes and Ben 
Group Pvt. Ltd.

CS (Comm) 
1663/2022

Pawan Chotia Vs M/s 
Sapco Brows India 

Varun Jain 



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

07.07.2022 22.06.2022

07.07.2022 08.06.2022

07.07.2022 06.08.2021

07.07.2022 08.06.2022

VIKAS CHOPRA 13.07.2022 06.07.2022

VIKAS CHOPRA 13.07.2022 06.07.2022

VIKAS CHOPRA 13.07.2022 06.07.2022

14.07.2022 29.06.2022

F.C. GIRI 14.07.2022

14.07.2022 08.06.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(Comm) 
1662/2022

ICICI Bank Vs Ashish Alok Kumar

CS(Comm) 
1664/2022

ICICI Bank Vs Raj 
Kumar Kapil

CS(Comm) 
1666/2022

Savita Dhawan Vs Walia 
International 

Sanjeev Kumar

CS(Comm) 
1667/2022

BANKEY BIHARI 
GOYAL VS SANJAY 
GOYAL

PANKAJ 
SHARMA

CS(Comm) 
1738/2022

ICICI BANK VS AYUSHI 
SETHI

CS(Comm) 
1739/2022

ICICI BANK VS ASHI 
JAIN

CS(Comm) 
1740/2022

ICICI BANK VS 
KUSHAL

OMP(I)COM
M 332/2022

AXIS BANK LTD. VS 
BIJENDER SINGH

RAJESH 
JANGRA

OMP COMM 
98/2022

SIKANDER VS SHRI 
RAM TRANSPORT 
FINANCE CO.

CS(COMM) 
1749/2022

JAINSONS LIGHT PVT. 
LTD. VS MAHAGUN 
INDIA PVT. LTD.

SHAILENDER 
NEGI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

14.07.2022 08.07.2022

15.07.2022

VIKAS CHOPRA 15.07.2022 09.06.2022

ICICI BANK VS RAJVIR VIKAS CHOPRA 15.07.2022 09.06.2022

VIKAS CHOPRA 15.07.2022 09.06.2022

15.07.2022 29.06.2022

SUDHIR JAIN 15-07-2022

ANUJ KAPOOR 15.07.2022 11.07.2022

16.07.2022 02.04.2022

SUNIL MITTAL 19.07.2022 12.07.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
1770/2022

ANIL KUMAR BANSAL 
VS ASSOCIATE 
BUILDERS & ORS

DHEERAJ 
JAGWANI

EX.(COMM) 
82/2022

ICICI BANK VS 
SURENDER SOLANKI

CHETNA 
BHALLA 

CS(COMM) 
1775/2022

ICICI BANK LTD. VS 
AAMIR KHAN

CS(COMM) 
1776/2022

CS(COMM) 
1777/2022

ICICI BANK VS 
SUBHAS CHANDRA

CS(COMM) 
1778/2022

ICICI BANK VS 
ROSHAN LAL

CHETNA 
BHALLA 

CS(COMM) 
1779/2022

DEE DEE 
ENTERPRISES VS M/S 
AERO INSULATIONS 
INDIA

24.12.2021 
&26.05.2022

CS COMM 
1783/2022

JUST FABRICS VS AM 
WEBSHOP INDIA PVT. 
LTD.

CS COMM 
1789/2022

M/S NORTH EASTERN 
CARRYING 
CORPORATION LTD. 
M/S SAVITA OIL 
TECHNOLOGIES LTD.

MEDHYA 
AHLUWALIA

CS(COMM) 
1824/2022

BINDAL MARKETING 
CO. VS SEHGAL 
PACKAGING PVT. LTD.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

19.07.2022 13.07.2022

19.07.2022 -

ISHWAR SINGH 20.07.2022 10.06.2022

21.07.2022 18.07.2022

21.07.2022 18.07.2022

GAURAV 23.07.2022 21.07.2022

23.07.2022 05.07.2022

23.07.2022 13.07.2022

23.07.2022 03.06.2022

23.07.2022 05.07.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
1825/2022

ADDIDAS AG VS 
ASHOK KUMAR

PRAMOD 
KUMAR SINGH

CS(COMM) 
1835/2022

M/S ZEE OPTICS VS 
THE ASSISTANT 
COMMISSIONER 

YOGENDER KR. 
DWIVEDI

CS(COMM) 
1840/2022

M/S S.D. IMPEX VS 
M/S NEMINATH AUTO 
PARTS

CS(COMM) 
1846/2022

STATE BANK OF INDIA 
VS. VISHNU 
CHANDRAN B.

ASHOK KUMAR 
BAHL

CS(COMM) 
1848/2022

UMESH JAIN VS MCD 
& ORS

SATENDRA 
KUMAR SINGH

CS(COMM) 
1870/2022

PUNJAB & SIND BANK 
VS PANKAJ MITTAL

CS(COMM) 
1871/2022

ICICI BANK LTD. VS 
ZAHIR ANSARI

BABBAR & 
ASSOCIATES

CS(COMM) 
1872/2022

ICICI BANK LTD. VS 
HARI OM TANWAR

BABBAR & 
ASSOCIATES

CS(COMM) 
1873/2022

ICICI BANK LTD. VS 
VIKAS SHARMA

BABBAR & 
ASSOCIATES

CS(COMM) 
1874/2022

ICICI BANK LTD. VS 
ASHOK KUMAR

BABBAR & 
ASSOCIATES



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

25.07.2022 02.07.2022

PAWAN KUMAR 25.07.2022 16.07.2022

25.07.2022 01.07.2022

7 West NIL

8 West NIL

9 NEW DELHI PRIYA RANJAN 02.07.2022 02.06.2022

02.07.2022 12.04.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
1887/2022

ICICI BANK VS RAJIV 
KUMAR

DEEPAK 
KAUSHIK

CS(COMM) 
1888/2022

M/S DAYA RAM PREM 
SAGAR VS NIDHI 
INTERNATIONAL 

CS(COMM) 
1889/2022

ICICI BANK VS 
SUNDER PAL

DEEPAK 
KAUSHIK

SH. DINESH BHATT 
, DJ (COMMERCIAL 
COURT)-01

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

MS. SANTOSH 
SNEHI MANN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/585
/2022

UNION BANK OF 
INDIA Vs M/S. RDC 
LOGITICS

CS 
(COMM.)/586
/2022

BANK OF 
MAHARASHTRA Vs 
MR. JITENDER 
KUMAR

BIPNEET SINGH 
SOVI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

11.07.2022 15.06.2022

B.D. SHARMA 14.07.2022 05.07.2022

MRINAL BERI 15.07.2022 14.07.2022

15.07.2022 14.07.2022

SHASHA JAIN 16.07.2022 19.06.2022

MS. SANTOSH 
SNEHI MANN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/605
/2022

HOUSING 
DEVELOPEMENT 
FINANCE CORP LTD Vs 
MR. HARDEEP SINGH 
SAWHNEY

MANDIRA 
MITRA

CS 
(COMM.)/620
/2022

M/S DECOR 
MODULAR SYSTEMS 
PVT. LTD. Vs THE 
PRINCIPAL 
SECRETARY

ARB. A. 
(COMM.)/10/
2022

ZAMIL AIR 
CONDITIONERS INDIA 
PVT LTD Vs PAWA 
INTERNATIONAL PVT 
LTD

CS 
(COMM.)/623
/2022

SWIFT SECURITAS 
PVT LTD Vs ANANT 
RAJ PROJECTS 
LIMITED

NIKHIL 
FERNANDES

CS 
(COMM.)/625
/2022

GAS LOGISTICS LLP 
THROUGH AR NEERAJ 
GUPTA Vs AL NOOR 
EXPORTS AND ORS



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

16.07.2022 06.07.2022

18.07.2022 13.07.2022

MD. ZUNAID 19.07.2022 31.05.2022

LOKESH BHOLA 20.07.2022 29.04.2022

20.07.2022 13.07.2022

MS. SANTOSH 
SNEHI MANN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/626
/2022

SPICEJET 
MARCHANDISE PVT. 
LTD. Vs NILESH 
TUKARAM 
MUTAGEKAR SOLE 
PROP. MACRO 
TRADING

MUKESH 
SHARMA

CS 
(COMM.)/630
/2022

CALPRO SPECIALITIES 
PVT. LTD. Vs SAMESKY 
CONFECTIONERIES 
INDIA PVT LTD

DIWAN SINGH 
CHAUHAN

CS 
(COMM.)/635
/2022

M/S MANAN 
ENTERPRISES Vs M/S 
SHIVAM UDYOG PVT. 
LTD.

CS 
(COMM.)/636
/2022

SARAN MOTORS 
PRIVATE LIMITED Vs 
M/S TANU RENT A 
CAB

CS 
(COMM.)/637
/2022

M/S. CALPRO 
SPECIALITIES PVT. 
LTD Vs M/S L V DAIRY 
PATAS

DIWAN SINGH 
CHAUHAN



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

20.07.2022 13.07.2022

20.07.2022 13.07.2022

21.07.2022 15.07.2022

21.07.2022 19.07.2022

21.07.2022 19.07.2022

MS. SANTOSH 
SNEHI MANN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/638
/2022

CALPRO SPECIALITIES 
PVT. LTD. Vs SHRI 
RAJESH JUNEJA,

DIWAN SINGH 
CHAUHAN

CS 
(COMM.)/639
/2022

CALPRO SPECIALITIES 
PVT. LTD., Vs UMESH 
KASOTE

DIWAN SINGH 
CHAUHAN

CS 
(COMM.)/642
/2022

EXXON MOBIL 
CORPORATION Vs 
MS.SHWETA TANEJA 
TRADING AS M/S. 
MOBILON TRADERS

RAHUL 
CHAUDHRY

CS 
(COMM.)/643
/2022

M/S R.P. ASSOCIATES 
Vs M/S 
AADHARSHILLA 
CONTRACTORS PVT. 
LTD

ADITYA 
TREHAN

CS 
(COMM.)/644
/2022

M/S MONIKA 
CONSTRUCTION Vs 
M/S AADHARSHILLA 
CONTRACTORS PVT 
LTD

ADITYA 
TREHAN



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

25.07.2022 03.05.2022

26.07.2022 14.06.2022

JYOTI SHARMA 28.07.2022 06.07.2022

28.07.2022 25.07.2022

28.07.2022 01.07.2022

MS. SANTOSH 
SNEHI MANN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/650
/2022

ESSJAY ERICSSON 
PRIVATE LIMITED 
THRROUGH AR Vs 
FRONTLINE NCR 
BUSINESS SOLUTIONS 
PVT. LTD THROUGH 
DIRECTOR

PARTHO 
BHATTACHARY
A

CS 
(COMM.)/653
/2022

ECOM EXPRESS 
LIMITED Vs 
TRADE2ONLINE 
PRIVATE LIMITED

ASHISH 
VIRMANI

CS 
(COMM.)/657
/2022

K.L.J. POLYMERS AND 
CHEMICALS LIMITED 
Vs SHREE VARDHMAN 
POWER PRIVATE 
LIMITED

CS 
(COMM.)/658
/2022

RAHUL ROHRA Vs 
KANHAIYA 
PREMCHANDANI

VIGNESH 
SINGH

CS 
(COMM.)/659
/2022

YOKOHAMA INDIA 
PVT LTD Vs JAI SHREE 
ENTERPRISES

MUSKAN GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

28.07.2022 19.07.2022

29.07.2022 27.05.2022

UZAIR ELAHI 30.07.2022 25.07.2022

10 NEW DELHI 04.07.2022 30.04.2022

04.07.2022 29.06.2022

04.07.2022 30.06.2022

MS. SANTOSH 
SNEHI MANN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/661
/2022

PUNJAB AND SIND 
BANK Vs 
DHARMENDRA 
KUMAR

JYOTI 
RAJSHREE

CS 
(COMM.)/663
/2022

STATE BANK OF INDIA 
Vs SMT. HARSH LATA

JAWAHAR 
CHAND 
CHAWLA

CS 
(COMM.)/664
/2022

UNION BANK OF 
INDIA Vs M/S URBAN 
KITCHEN

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) - 
590 / 2022

AIS GLASS SOLUTIONS 
LTD.  VS.  AL 
SAPPHIRE FACADE 
PVT. LTD.

SH. RAJDEEP 
RAO

CS (COMM.) - 
590 / 2022

ICICI BANK LTD. 
THROUGH AR  VS.  
CREATIVE 
CORPORATION AND 
DISTRIBUTORS 
THROUGH AR

SH. SHAHRUKH 
INAM

OMP 
(COMM.) - 
106 / 2022

GOYAL MG GASES 
PVT. LTD.  VS.  
DIRECTOR AND 
MEDICAL SUPTD. DR. 
RAM MANOHAR 
LOHIA HOSPITAL

SH. KAILASH
 CHANDRA 
JOSHI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

04.07.2022 30.05.2022

04.07.2022 24.06.2022

05.07.2022 15.06.2022

08.07.2022 27.05.2022

08.07.2022 27.05.2022

08.07.2022 28.06.2022

08.07.2022 20.05.2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

EX (COMM.) - 
63 / 2022

M/S. NEHAL 
ENTERPRISES 
THORUGH PROP. SH. 
MURLI KR.  VS.  
UNION OF INDIA

SH. ANUJ 
ARORA

EX (COMM.) - 
64 / 2022

M/S. KOTAK 
MAHINDRA BANK 
LTD.  VS.  M/S. 
VEGGIECRAFT FOOD 
PVT. LTD.

SH. TANUJ 
AGRAWAL

CS (COMM.) - 
594 / 2022

HOUSING 
DEVELOPMENT 
FINANCE CORP.  LTD.  
VS.  VIKAS TIWARI

SH. PRADEEP 
KR. JHA

CS (COMM.) - 
602 / 2022

SHARDA MA 
ENTERPRISES PVT. 
LTD. VS.  AMODA 
IRON STEEL LTD.

SH. KUMAR 
VIKRAM

CS (COMM.) - 
603 / 2022

SHARDA MA 
ENTERPRISES PVT. 
LTD. VS.  ADITYA TYRE

SH. KUMAR 
VIKRAM

CS (COMM.) - 
604 / 2022

AGILENT  
TECHNOLOGIES 
INDIA PVT. LTD.  VS.  
KJD PHARMA PVT. 
LTD.

MS. RADHA 
BANSOD

EX (COMM.) - 
67 / 2022

STERNA INDIA OIL 
AND GAS PVT. LTD.  
VS.  M/S. NANDANI 
IMPEX PVT. LTD.

SH. KAMAL 
MEHTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

11.07.2022 30.05.2022

11.07.2022 27.05.2022

11.07.2022 28.03.2022

11.07.2022 08.07.2022

11.07.2022 24.06.2022

13.07.2022 05.07.2022

13.07.2022 15.01.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) - 
607 / 2022

CANARA BANK  VS.  
M/S. FASHION FIRST 
THROUGH PROP. MR. 
SACHIN

MR. AMIT 
GUPTA

CS (COMM.) - 
608 / 2022

IDBI BANK LTD.  VS.  
MRS. MANPREET 
KAUR BINDRA

MR. VIVEK 
KUMAR

CS (COMM.) - 
609 / 2022

STATE BANK OF INDIA 
 VS.  MR. RAJESHWAR 
PRASAD

MR. JAWAHAR 
CHAND 
CHAWLA

CS (COMM.) - 
610 / 2022

M/S. SHREE SHYAM 
SALES  VS.  M/S. 
BASANT LAL 
INTERNATIONAL

MR. AKSHAY 
GUPTA

CS (COMM.) - 
611 / 2022

UNION OF INDIA  VS.  
KIRAN INFOTECH 
ENTERPRISES

MR. YOGESH 
PACHAURI

CS (COMM.) - 
617 / 2022

H. T. MEDIA LTD.  VS.  
OXRICH REALTORS 
PVT. LTD.

MR. KAPIL 
KHER

CS (COMM.) - 
618 / 2022

PNB HOUSING 
FINANCE LTD.  VS.  
MRS. POOJA 
GAMBHIR

MR. HITESH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

14.07.2022 06.07.2022

14.07.2022 05.07.2022

18.07.2022 02.07.2022

18.07.2022 13.07.2022

18.07.2022 13.07.2022

20.07.2022 13.07.2022

20.07.2022 07.07.2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) - 
621 / 2022

H. T. MEDIA LTD.  VS.  
CHHATTISGARH 
ENVIRONMENT 
CONVERSATION 
BOARD

MR. PUNEET 
BAJAJ

CS (COMM.) - 
622 / 2022

B. L. AGRO 
INDUSTRIES LTD.  VS.  
ASHUTOSH JAISWAL

MR. RAJESH 
SHARMA

CS (COMM.) - 
632 / 2022

SINTU KUMAR SADH  
VS.  M/S. AURA 
MEDICAL DEVICES 
LTD.

MR. VIKAS 
BHATIA

CS (COMM.) - 
633 / 2022

CALPRO SPECIALITIES 
PVT. LTD.  VS.  AQUA 
ENERGY BEVERAGES 
LLP

MR. DIWAN 
SINGH 
CHAUHAN

CS (COMM.) - 
634 / 2022

CALPRO SPECIALITIES 
PVT. LTD.  VS.  
ROSEATE MEDICARE 
AND ANR

MR. DIWAN 
SINGH 
CHAUHAN

CS (COMM.) - 
640 / 2022

CALPRO SPECIALITIES 
PVT. LTD.  VS.  BASH 
FOODS PVT. LTD.

MR. DIWAN 
SINGH 
CHAUHAN

CS (COMM.) - 
641 / 2022

M/S. FIRST BITE 
FRUITS AND 
VEGETABLES PVT. 
LTD.  VS.  PUNJABI BY 
NATURE A UNIT OF 
AR FISHERIES

MR. PUNEET 
YADAV



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

21.07.2022 19.07.2022

22.07.2022 19.07.2022

MR. AMAR 25.07.2022 13.07.2022

25.07.2022 18.09.2020

26.07.2022 14.07.2022

27.07.2022 25.07.2022

27.07.2022 22.07.20222

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) - 
645 / 2022

M/S. RAJ 
CONSTRUCTION  VS.  
M/S. AADHARSHILA 
CONTRACTORS PVT. 
LTD.

MR. ADITYA 
TREHAN

CS (COMM.) - 
648 / 2022

M/S. PAPER DREAMS 
PVT. LTD.  THROUGH 
ITS AR MR. RINKOO 
AGGARWAL  VS.  M/S. 
K. K. INDUSTRIES 
THROUGH ITS PROP. 
MR. SAJJAL BHALLA

MR. MOHIT 
AGGARWAL

CS (COMM.) - 
652 / 2022

DIGIROVERS 
SOLUTIONS PVT. LTD. 
THROUGH RAVI 
KHANNA  VS.  SCOORE 
RATING AGENCY 
CONSULTING PVT. 
LTD.

EX (COMM.) - 
95 / 2022

M/S. AADHAR 
STUMBH TOWNSHIP  
VS.  UNION OF INDIA

MR. 
VIVEKANAND 
SEMWAL

CS (COMM.) - 
654 / 2022

KULWINDER PREET 
SINGH  VS.  MS. 
TARUNA

MR. VINEET 
KAUSHIK

OMP (I) 
(COMM.) - 
107 / 2022

EIFER TRAVEL AND 
TRANSPORT PVT. LTD 
Vs CENTRAL 
COALFIELDS LIMITED

MS. AKRITI 
ARYA

OMP(I) 
(COMM.) - 
106 / 2022

M S MANGEMENTARS 
BUSINESS SOLUTION 
PVT LTD Vs M S DATTA 
FINANCE AND 
TRADING PVT LTD

MR. VIKRAMJIT 
SAINI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

30.07.2022 22.07.20222

30.07.2022 28.07.2022

11 NEW DELHI 01-07-2022 01-07-2022

02-07-2022 10-06-2022

02-07-2022 30-05-2022

02-07-2022 19-05-2022

04-07-2022 10-06-2022

04-07-2022 08-06-2022

04-07-2022 04-07-2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) - 
669 / 2022

M/S GRINGO 
ENTERTAINMENTS 
THROUGH ITS 
PARTNER SH. AVNEET 
SINGH MAC Vs SH. 
DEV INDER SINGH

MR. SANKET 
AGGARWAL

CS (COMM.) - 
668 / 2022

M /S SHR LIFESTYLES 
PVT LTD Vs RAYAN 
GARMENTS AND ANR

MR. PANKAJ 
PAREEK

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/583
/2022

TRIM INDIA PVT LTD 
Vs VICKY GUPTA

Manveen 
Dhanjal(P),

OMP 
(COMM)/102
/2022

TIMSY DHAWAN Vs 
KOTAK MAHINDRA 
PRIME LTD

SANJEEV 
KUMAR 
NARANG(P),

CS 
(COMM)/588
/2022

RAKESH GUPTA Vs 
FRIENDS 
ENTERPRISES

RAMESH 
CHAND 
GUPTA(P),

CS 
(COMM)/587
/2022

TRADE ME INDIA Vs G 
S PRINT GRAPHICS 
AND ANR

RAHUL 
DHAMIJA(P),

OMP 
(COMM)/104
/2022

RADHEY 
ENTERPRISES Vs 
DELHI METRO RAIL 
CORPORATION

Sunil Dutt 
Dixit(P),

CS 
(COMM)/589
/2022

UNION BANK OF 
INDIA Vs ABHAY 
KUMAR JHA

SUMAN 
MANDAL(P),

OMP 
(COMM)/103
/2022

AHTESHYAM HAIDER 
AND ANR Vs CITIBANK 
N A GLOBAL 
CONSUMER BANK 
AND ANR

SAHARE ALAM 
VEG(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

05-07-2022 14-06-2022

05-07-2022 24-05-2022

05-07-2022 09-06-2022

08-07-2022 05-07-2022

08-07-2022 07-06-2022

08-07-2022 28-06-2022

08-07-2022 23-05-2022

08-07-2022 21-05-2022

08-07-2022 28-06-2022

08-07-2022 07-07-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/592
/2022

M/S MJ 
INTERNATIONAL Vs 
SIVARAMAN 
DHANASEKHAR

ABHISHEK 
GUSAIN(P),

CS 
(COMM)/593
/2022

SMT PREM 
KHARBANDA Vs SHRI 
BALDEV RAJ ARORA

RAJEEV 
KAPOOR(P),

OMP 
(COMM)/107/
2022

NS ASSOCIATES PVT 
LTD Vs GURMON 
HOTELS PVT LTD

TANVEER 
AHMAD(P),

OMP 
(COMM)/108
/2022

M/S  ALANKAR 
APARTMENTS PVT 
LTD Vs M/S DAKSHA 
ENTERPRISE

Rishabh 
Tomar(P),

CS 
(COMM)/601
/2022

KTC INDIA PRIVATE 
LIMITED Vs UNION OF 
INDIA

Udit Nagar(P),

CS 
(COMM)/597
/2022

PUNJAB NATIONAL 
BANK Vs MR AMAN 
SACHDEV

GEETANJALI 
SHARMA(P),

CS 
(COMM)/598
/2022

SHARDA MA 
ENTERPRISES PVT 
LTD Vs SHREE HARI 
COAL CORPORATION

Kumar 
Vikram(P),

CS 
(COMM)/599
/2022

SHARDA MA 
ENTERPRISES PVT 
LTD Vs CAUVERY 
IRON AND STEEL 
INDIA LIMITED

Kumar 
Vikram(P),

CS 
(COMM)/595
/2022

RASHTRIYA MAHILA 
KOSH Vs APANJAN 
RURAL 
DEVELOPMENT 
SANGHA

PRABHAKAR 
AWASTHI(P),

CS 
(COMM)/600
/2022

MR VINEET 
BANSALPROPRIETOR 
OF MIS GALAXY 
STEEL Vs MR SATISH 
BANSALPROPRIETOR 
OF M/S BHARAT 
STEEL INDUSTRIES

JAI RAM 
GARG(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

11-07-2022 11-07-2022

12-07-2022 04-06-2022

13-07-2022 27-06-2022

13-07-2022 15-01-2021

13-07-2022 09-06-2022

14-07-2022 13-07-2022

14-07-2022 21-10-2021

15-07-2022 08-06-2022

15-07-2022 14-07-2022

15-07-2022 14-07-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/606
/2022

UCO BANK Vs RITU 
AHUJA

VANDANA  
BHATIA(P),

CS 
(COMM)/612/
2022

OPPLE LIGHTING 
INDIA PVT LTD Vs MR 
AMAN JAIN 
PROPRIETOR OF M/S 
ARIHANT ELECTRIC 
AND MILL STORE

ATUL 
KUMAR(P),

CS 
(COMM)/615/
2022

REVEX PLASTICISERS 
PVT LTD THR AR 
NARENDER SINGH Vs 
BEENA BANSAL

BHARAT 
GUPTA(P),

CS 
(COMM)/614/
2022

PNB HOUSING 
FINANCE LTD Vs MR  
HARSHIT ARORA

HITESH 
KUMAR(P),

CS 
(COMM)/613/
2022

PUMA SE Vs ASHOK 
KUMAR

Shashi Pratap 
Ojha(P),

ARB A 
(COMM)/9/2
022

ASIAN PAINTS LTD 
AUTHORIZED 
REPRESENTATIVE 
INDRESH KUMAR 
MISHRA Vs 
GREENVILLE 
WELFARE 
ASSOCIATION

Aashna(P),

CS 
(COMM)/619/
2022

CLASSIC 
CONSTRUCTION 
COMPANY THROUGH 
PARTNER MR 
BHUVNESHWAR 
SINGH Vs HINDUSTAN 
CONSTRUCTION 
COMPANY LIMITED

Kartik Kumar 
Aggarwal(P),

CS 
(COMM)/624
/2022

NITIN KHANDELWAL 
@ CHOUDHARY Vs 
AIR FORCE NAVAL 
HOUSING BOARD 
THROUGH ITS 
DIRECTOR

UMESH 
KUMAR(P),

OMP 
(COMM)/112/
2022

HIMALAYA FOOD 
INTERNATIONAL LTD 
Vs M/S DAIRY CHEM 
CORPORATION

Malak Bhatt(P),

OMP 
(COMM)/113/
2022

GOVERNMENT OF 
NCT OF DELHI Vs 
NECTAR 
LIFESCIENCES 
LIMITED

MUKESH 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

16-07-2022 06-07-2022

16-07-2022 06-07-2022

18-07-2022 07-06-2022

19-07-2022 18-07-2022

21-07-2022 18-07-2022

22-07-2022 25-11-2021

23-07-2022 22-07-2022

25-07-2022 05-03-2019

27-07-2022 20-07-2022

27-07-2022 20-07-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/629
/2022

INDIGO   MULTIFAB   
PRIVATE   LIMITED Vs 
ABDUL  SATTAR 
SULEMAN      
MEARPRA

KHUSHHAL 
MOHAL(P),

CS 
(COMM)/628
/2022

VINTAGE    BLUE    
GARMENTS    PRIVATE 
   LIMITED Vs SANTI  
LATA  DASH

KHUSHHAL 
MOHAL(P),

CS 
(COMM)/631/
2022

PUMA SE Vs ASHOK 
KUMAR

Shashi Pratap 
Ojha(P),

OMP 
(COMM)/117/
2022

RCC INFRAVENTURES 
LTD Vs HDFC BANK 
LTD

PURNIMA 
JAIN(P),

OMP 
(COMM)/119/
2022

NORTHERN 
RAILWAYS Vs KIRAN 
INFRA ENGINEERS 
LIMITED

SANDEEP 
CHANDNA(P),

CS 
(COMM)/647
/2022

RAJ KUMAR Vs INDI 
COLOURS PRINT

BHANU 
MOHAN(P),

OMP 
(COMM)/120
/2022

NIRMAL BANG 
COMMODITIES PVT 
LTD Vs MR GOUTAM 
SANTARA

Pranav Sarthi(P),

CS 
(COMM)/651/
2022

M/S SUMAN 
LAMINATION AND 
GLAZING WORKS Vs 
M/S SYNERGY OFFSET

AMIT 
KUMAR(P),

CS 
(COMM)/655
/2022

RENU KOHLI Vs 
CHETANYA BUILDCON 
PRIVATE LIMITED

Narender 
Lodiwal(P),

CS 
(COMM)/656
/2022

SANJEEV GULATI Vs 
AVADH KISHORE 
YADAV

ROHIT 
VALECHA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

28-07-2022 01-07-2022

30-07-2022 25-07-2022

30-07-2022 06-06-2022

30-07-2022 22-07-2022

12 SOUTH NIL

13 SOUTH 04.07.2022 19/10/20

06.07.2022 29/06/22

C. PARKASH 08.07.2022 23/05/22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/660
/2022

YOKOHAMA INDIA 
PVT LTD Vs 
MOTOMIND TYRES 
AND ACCESSORIES

MUSKAN 
GUPTA(P),

CS 
(COMM)/667
/2022

UNION BANK OF 
INDIA Vs RAGHAV 
TRADING CO

UZAIR 
ELAHI(P),

CS 
(COMM)/666
/2022

ONEXTEL MEDIA 
PRIVATE LIMITED Vs 
GYANWAVE IT 
CONSULTANCY 
PRIVATE LIMITED

BRIJESH 
SINGH(P),

CS 
(COMM)/665
/2022

DIGIROVERS 
SOLUTIONS PRIVATE 
LTD Vs LIVEPOOLS 
PVT LTD

AMARJEET 
RAI(P),

SH. PREM KUMAR 
BHARTWAL 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCI
AL COURT)-03

CS(COMM.)3
93/2022

VALUEFIRST DIGITAL 
MEDIA PVT. LTD. VS 
ICEBERG NETWORKS 
AND ORS.

ABHISHEK 
VIKRAM

CS(COMM.)3
97/2022

RSPL HEALTH 
PRIVATE LIMITED VS 
KAVERI LIFECARE 
AND HERBALS

MOHIT 
SHARMA

CS(COMM.)4
00/22

ICICI BANK LTD. VS 
NIDHI SHARMA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

13 SOUTH

C. PARKASH 08.07.2022 23/05/22

C. PARKASH 28.07.2022 26/05/22

S.K.BANSAL 22.07.2022 15-07-2022

14 SOUTH-EAST NIL

15 SOUTH-EAST 04-07-2022 23.05.2022

01-07-2022 02.06.2022

20-07-2022 N/A

02-07-2022 27.06.2022

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCI
AL COURT)-03

CS(COMM.)4
01/22

ICICI BANK LTD. VS 
SHIV SHANKAR BAJAJ

CS(COMM.)4
37/2022

ICICI BANK LTD. VS 
OLIVIA PHUNGSHOK

CS(COMM.)4
27/2022

DAMMANI BROTHER 
VS BHAGWATI OIL 
PACKAGING 

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/636
/2022

ALL WAYS LOGISTICS 
INDIA PVT LTD Vs 
SHEIKH AND 
MAHAJAN LLP

AKSHAY 
KUMAR(P),

CS 
(COMM)/626
/2022

M/S ENAR WELD 
BRAGE PVT LTA Vs 
M/S JAG RATTAN 
DAAN SINGH  AND CO

DEVENDER 
KUMAR(P),

CS 
(COMM)/704
/2022(TM)

ESCORTS KUBOTA 
LIMITED THROUGH 
AUTHORIZED 
REPRESENTATIVE Vs 
ASHOK KUMAR JOHN 
DOE

AKSHAY 
SRIVASTAVA(P),

CS 
(COMM)/630
/2022

AJAY INDUSTRIAL 
CORPORATION 
LIMITED Vs PRATEEK 
INFRATECH INDIA 
PRIVATE LIMITED

NAVNEET 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

02-07-2022 27.06.2022

04-07-2022 27.06.2022

05-07-2022 01.07.2022

04-07-2022 21.05.2022

06-07-2022 26.05.2022

06-07-2022 27.05.2022

05-07-2022 06.05.2022

08-07-2022 04.06.2022

08-07-2022 04.06.2022

08-07-2022 04.05.2022

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/629
/2022

AJAY INDUSTRIAL 
CORPORATION 
LIMITED Vs PRATEEK 
REALTORS INDIA 
PRIVATE LIMITED

NAVNEET 
SHARMA(P),

CS 
(COMM)/634
/2022

SPOTON LOGISTICS 
PRIVATE LIMITED Vs 
M/S PEARL TREE 
COMMODITIES 
PRIVATE LIMITED

HIMANSHI 
NAGPAL(P)

CS 
(COMM)/640
/2022

M/S TYRE JUNCTION 
Vs MOHAMAD 
SALEEM

ASHISH 
AGGARWAL(P),

CS 
(COMM)/635
/2022

GROVER ZAMPA 
VINEYARDS LTD Vs 
M/S MORNING 
STORES NKM PVT LTD

NAZIA 
PARVEEN(P),

CS 
(COMM)/646
/2022

NORMET INDIA PVT 
LTD Vs TRICTY 
CREATORS

PARTAP 
SINGH(P),

CS 
(COMM)/645
/2022

NORMET INDIA 
PRIVATE LIMITED Vs 
TRICTY  CREATORS 
PVT LTD AND ORS

PARTAP 
SINGH(P),

CS 
(COMM)/639
/2022

RAVI KUMAR Vs 
TISANE BEVERAGES 
PVT LTD

NEERAJ KUMAR 
JHA(P),

CS 
(COMM)/655
/2022

OPPLE LIGHTING 
INDIA PVT LTD Vs MR 
KHIMARAM NATHAJI 
CHOUDHARY 
PROPRIETOR OF M/S 
RAJ TRADING CO

ATUL 
KUMAR(P),

CS 
(COMM)/654
/2022

OPPLE LIGHTING 
INDIA PVT LTD Vs MR 
HARJIT SINGH 
PROPRIETOR OF M/S 
H S MARSHAL AND CO

ATUL 
KUMAR(P),

CS 
(COMM)/657
/2022

MULTIPLIER BRAND 
SOLUTIONS PVT LTD 
Vs BESECURE GROUP

AMIT 
BHATNAGAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

08-07-2022 25.04.2022

08-07-2022 11.05.2022

11-07-2022 06.06.2022

11-07-2022 04.07.2022

11-07-2022 04.07.2022

12-07-2022

12-07-2022 03.06.2022

13-07-2022 09.06.2022

12-07-2022 01.06.2022

14-07-2022 11.07.2022

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/656
/2022

M/S ARHAM HYGENIX 
THROUGH ITS 
PARTNER MR VIKAS 
JAIN Vs BIORUNS PVT 
LTD THROUGH ITS 
DIRECTOR MR 
NAMAN ADLAKHA 
AND ACCOUNTS 
EXECUTIVE MR 
DEEPAK SINGH)

NARENDER 
BHANDARI(P),

CS 
(COMM)/653
/2022

BANK OF BARODA Vs J 
P ELECTRICALS AND 
ANR

RAJNISH 
KUMAR JHA(P),

CS 
(COMM)/658
/2022

MOGLI LABS INDIA 
PVT LTD Vs PHALANX 
CATALYTIC SOLUTION 
PVT LTD

Harsh 
Vardhan(P),

CS 
(COMM)/659
/2022

OPPLE LIGHTING 
INDIA PRIVATE 
LIMITED Vs MR  
KIRANRAJ JAIN PROP 
OF M/S LAXMI 
DISTRIBUTORS

SAURABH 
KUMAR(P),

CS 
(COMM)/660
/2022

OPPLE LIGHTING 
INDIA PRIVATE 
LIMITED Vs SITA RAM 
DALMIA PROPRIETOR 
M/S BABA SHRI 
SHYAM AGENCIES

SAURABH 
KUMAR(P),

CS 
(COMM)/666
/2022

NARESH KUMAR JAIN 
Vs SAROHA PRINTIBG 
AND PACKAGING PVT 
LTD

RAJENDRA 
YADAV(P),

CS 
(COMM)/664
/2022

SUDHIR POWER 
PROJECTS LTD Vs 
GAMMON ENGINEERS 
AND CONTRACTORS 
PVT LTD

CS 
(COMM)/667
/2022

INDERPREET SINGH 
GULATI Vs VIKAS 
ARORA

VIKRANT 
CHOUDHARY(P)
,

CS 
(COMM)/665
/2022

THE JAMMU AND 
KASHMIR BANK LTD 
Vs YASMEEN RIYAZ

UZMA 
ASHRAF(P),

CS 
(COMM)/672
/2022

INDIAN OVERSEAS 
BANK Vs ASHA RANI

MUNISH 
CHANDER 
JOSHI(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

14-07-2022 29.06.2022

16-07-2022 07.07.2022

15-07-2022 30.06.2022

15-07-2022 21.02.2022

20-07-2022 03.07.2022

18-07-2022 04.07.2022

16-07-2022 07.06.2022

16-07-2022 07.06.2022

16-07-2022 07.06.2022

18-07-2022 05.07.2022

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/673
/2022

JAINSONS 
DEPARTMENTAL 
STORES Vs 
EXPERIMENTAL 
RESTAURANTS 
PRIVATE LIMITED

PUNEET 
DHAWAN(P),

CS 
(COMM)/687
/2022

MR PRAVEEN MITTAL 
Vs NBCC INDIA 
LIMITED

AVINASH 
KUMAR 
TRIVEDI(P),

CS 
(COMM)/674
/2022

M/S KRBL 
INFRASTUCTURE 
LIMITED Vs 
CRESCERANCE INDIA 
PVT LTD

Shadman Ahmed 
Siddiqui(P),

CS 
(COMM)/675
/2022

HTV INTERNATIONAL 
PRIVATE LIMITED Vs 
VICINT SERVICES 
PRIVATE LIMITED

Vaibhav 
Mahajan(P),

CS 
(COMM)/702
/2022

GNV METAL 
INDUSTRIES PVT LTD 
Vs SAR POLYCAP

SHRESHTHA 
KUMAR(P),

CS 
(COMM)/689
/2022

M/S DIXON 
TECHNOLOGIES 
INDIA LIMITED Vs 
M/S SCS CARGO 
PRIVATE LIMITED

Siddhant 
Tyagi(P),

CS 
(COMM)/686
/2022

STATE BANK OF INDIA 
Vs CHATARPAL SINGH

DHARMENDRA 
SINGH(P),

CS 
(COMM)/685
/2022

STATE BANK OF INDIA 
Vs E 
MUTHAMIZHSELVAN

DHARMENDRA 
SINGH(P),

CS 
(COMM)/684
/2022

STATE BANK OF INDIA 
Vs JITENDER SINGH

DHARMENDRA 
SINGH(P),

CS 
(COMM)/690
/2022

BADDI FOILS PVT 
LIMITED Vs AYUSH 
MITTAL

SHANKAR 
KUMAR JHA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

16-07-2022 08.07.2022

18-07-2022 05.07.2022

19-07-2022 13.07.2022

21-07-2022 07.12.2021

20-07-2022 13.07.2022

23-07-2022 19.07.2022

22-07-2022 15.07.2022

23-07-2022 16.07.2022

23-07-2022 16.07.2022

25-07-2022 20.07.2022

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/68
3/2022(TM)

CROCS INC Vs 
WWWFASTSHOESIN

SHRAVAN 
KUMAR 
BANSAL(P),

CS 
(COMM)/688
/2022

RAM NIWAS DHURIYA 
Vs CHHATRAPAL 
SINGH

SURENDRA 
KUMAR 
SRIVASTAVA(P),

CS 
(COMM)/701/
2022

M/S ARVIND 
ENTERPRISES Vs M/S 
SIMPLEX 
INFRASTRUCTURE 
LTD

Aanchal 
Basur(P),

CS 
(COMM)/705
/2022

SHG C ATTAL @GIAN 
CHAND ATTAL Vs 
MEISSA 
TECHNOLOGIES PVT 
LTD WE DO SKY

ALOK 
SHARMA(P),

CS 
(COMM)/703
/2022

HIMANSHU SHARMA 
Vs RAY OF 
ABUNDANTIA

ALOK KUMAR 
BHACHAWAT(P)
,

CS 
(COMM)/718/
2022

AJAY INDUSTRIAL 
CORPORATION 
LIMITED Vs M/S HARI 
OM SALES 
CORPORATION

NAVNEET 
SHARMA(P),

CS 
(COMM)/707
/2022

HARISH ARORA Vs 
CRESURGE MUSIC 
SOLUTIONS PVT LTD

Rahul Kukreja(P),

CS 
(COMM)/709
/2022

ALPHA SEEDS PVT 
LTD Vs GARDENS OF 
EARTH PVT LTD

SANDEEP 
GUPTA(P),

CS 
(COMM)/710/
2022

SANDEEP MONGA Vs 
GARDENS OF EARTH 
PVT LTD

SANDEEP 
GUPTA(P),

CS 
(COMM)/723
/2022

HETTICH INDIA PVT 
LTD Vs SHRI NATH 
WATCH OPTICALS 
ELECTRONIC 
THROUGH 
PROPERITOR

RUPAM 
KUMARI(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

23-07-2022 19.07.2022

23-07-2022 09.06.2022

23-07-2022 09.06.2022

23-07-2022 09.06.2022

23-07-2022 09.06.2022

23-07-2022 09.06.2022

28-07-2022 18.07.2022

26-07-2022 09.06.2022

26-07-2022 21.07.2022

27-07-2022 N/A

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/711/
2022

IGT SERVICES  AND 
TECHNOLOGIES KL 
SDN BHD Vs CURE 
LEARN PVT LTD

Harsh 
Vardhan(P),

CS 
(COMM)/716/
2022

STATE BANK OF INDIA 
Vs NEEMA DEVI

DHARMENDRA 
SINGH(P),

CS 
(COMM)/717/
2022

STATE BANK OF INDIA 
Vs RAM DULARI

DHARMENDRA 
SINGH(P),

CS 
(COMM)/714/
2022

STATE BANK OF INDIA 
Vs KRISHAN PAL 
SINGH

DHARMENDRA 
SINGH(P),

CS 
(COMM)/713/
2022

STATE BANK OF INDIA 
Vs SANDEEP

DHARMENDRA 
SINGH(P),

CS 
(COMM)/712/
2022

STATE BANK OF INDIA 
Vs VIDYA

DHARMENDRA 
SINGH(P),

CS 
(COMM)/744
/2022

MR PRAVEEN MITTAL 
Vs NBCC INDIA 
LIMITED

AVINASH 
KUMAR 
TRIVEDI(P),

CS 
(COMM)/732
/2022

STATE BANK OF INDIA 
Vs NITESH

DHARMENDRA 
SINGH(P),

CS 
(COMM)/731/
2022

M/S ASHOK BHAWAN 
FLAT OWNERS/ 
OCCUPANTS 
ASSOCIATION Vs M/S 
CONTINENTAL 
CONSTRUCTION LTD

UMESH 
PRASAD(P),

CS 
(COMM)/737/
2022

RAKESH KUMAR Vs 
SAURABH DAYAL

Sanjay Kumar 
Baranwal(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

28-07-2022 18.07.2022

28-07-2022 04.06.2022

28-07-2022 06.06.2022

28-07-2022 06.06.2022

28-07-2022 06.06.2022

28-07-2022 13.07.2022

29-07-2022 26.07.2022

NADEEM KHAN 25-07-2022 02.06.2022

16 EAST 02-07-2022 11-06-2022

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/745
/2022

ONKAR EXIM PVT LTD 
Vs LAKHANI 
FOOTWEAR PVT LTD

JAGDEEP 
SINGH 
LAMBA(P),

CS 
(COMM)/743
/2022

IRFAN HUSSAIN AND 
ANR Vs M/S 
SACHDEVA GROUPS 
THROUGH  ITS PROP 
OF NAVEEN KUMAR 
SACHDEV

Niddhi(P),

CS 
(COMM)/741/
2022

UCO BANK Vs MS NAJ 
PRAVEEN PROP OF M 
N BOOK BINDING

Binay kumar 
Mishra(P),

CS 
(COMM)/740
/2022

UCO BANK Vs MD 
MAZHAR ALAM

Binay kumar 
Mishra(P),

CS 
(COMM)/742
/2022

UCO BANK Vs 
MOHDEHSHAN

Binay kumar 
Mishra(P),

CS 
(COMM)/739
/2022

INDOSPIRIT 
ELECTRONICS PVT 
LTD Vs M/S MARUTI 
ELECTRONICS 
THROUGH ITS 
PARTNERS

Girish(P),

CS 
(COMM)/747/
2022

SUNIL SABHARWAL Vs 
HIND AGRO 
INDUSTRIES LTD

harish malik

CS 
(COMM)/722
/2022

MANISH ARORA Vs 
M/S BALAJI 
MOTORSTHROUGH 
ITS PARTNERS

SH. SANJAY 
SHARMA-I

CS COMM 
NO. 
200/2022

BANK OF BARODA VS. 
SACHIN SINGH 

GEETANJALI 
SHARMA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 EAST

30-07-2022 04-08-2022

17 North-East 02.07.2022

QUAISAR ALI 02.07.2022

02.07.2022

04.07.2022

08.07.2022

AMITA KUMARI 08.07.2022

SH. SANJAY 
SHARMA-I

CS COMM 
NO. 246/2022

RAMANDEEP SINGH 
VS. RAJ KUMAR GOEL

SHANTANU 
BHARDWAJ 

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)-
63/2022

CANARA BANK VS. 
ANGELS DANCE 
ACADEMY

ANSHUMAN 
SHRIVASTAVA

COURT FEES 
FILED 
OFFLINE ON 
08.06.2022

CS(COMM)-
64/2022

PUNJAB  NATIONAL 
BANK VS AMIT AND 
ANR

COURT FEES 
FILED 
OFFLINE ON 
09.06.2022

EX(COMM)-
34/2022

BAJAJ HOUSING 
FINANCE LTD. VS 
SAYED WAKEEL 
AHMAD

DEPENDER 
KUMAR

COURT FEES 
NOT FILED

CS(COMM)-
65/2022

OAKTEL HOTELS  PVT 
LTD. VS. MARVEL 
HOTELS AND 
BUILDERS PVT LTD

SUNIL KUMAR 
JAISWAL

COURT FEES 
FILED ON 
19.05.2022

CS(COMM)-
70/2022

TECKNOWLED 
ALLOYS INDIA PVT 
LTD. VS AKONA 
ENGENERRING 
PRIVATE LIMITED

ABHINAV 
SHRIVASTAVA

COURT FEES 
FILED 
OFFLINE ON 
28.06.2022

EX(COMM)-
35/2022

HDFC BANK LTD. VS. 
GHAN SHYAM

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

ROHIT BOHRA 12.07.2022

ROHIT BOHRA 1207.2022

ROHIT BOHRA 12.07.2022

VEERUPAL 12.07.2022

DILIP  PANDITA 12.07.2022

SS TOMAR 12.07.2022

13.07.2022

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
36/2022

KOTAK MAHINDRA 
PRIME LTD VS MOHIT 
MAHESHWARI

COURT FEES 
NOT FILED

EX(COMM)-
37/2022

KOTAK MAHINDRA 
PRIME LTD VS GAURI 
SHANKAR AND ORS.

COURT FEES 
NOT FILED

EX(COMM)-
38/2022

KOTAK MAHINDRA 
PRIME LTD VS 
SUDHIR KUMAR AND 
ORS

COURT FEES 
NOT FILED

EX(COMM)-
39/2022

KOTAK  MAHINDRA 
PRIME LTD VS TARUN 
KUMAR TYAGI

COURT FEES 
NOT FILED

EX(COMM)-
40/2022

AU SMALL FINANCE 
BANK LIMITED VS 
ARIF KHAN

COURT FEES 
NOT FILED

EX(COMM)-
41/2022

DN ELECTRONICS VS 
SHIVAM 
ENTERPRISES

COURT FEES 
NOT FILED

EX(COMM)-
42/2022

KOTAK MAHINDRA 
PRIME LTD VS AMEER 
HASAN ANSARI AND 
ANRS.

RANJAN AND 
COMPANY

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

MANISH VERMA13.07.2022

19.07.2022

19.07.2022

19.07.2022

19.07.2022

ANKIT DOGRA 19.07.2022

21.07.2022

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
43/2022

HDFC BANK LTD. VS.  
DEV ANAND

COURT FEES 
NOT FILED

CS(COMM)-
71/2022

THE SUPREME 
INDUSTRIES LIMITED 
VS MR. DEVARAM & 
ORS

SHRIHAR 
TRIPATHI

COURT FEES 
FILED ON 
15.07.2022

CS(COMM)-
72/2022

SH. RAVNISH VS. 
CHINNARAJ 
MADAIYAN

DEVINDRA 
SINGH SHAKYA

EX(COMM)-
44/2022

FORTUNE CREDIT 
CAPITAL LTD VS KING 
MACHINERY AND 
ORS.

DEVENDERA 
SINGH MEHTA

COURT FEES 
NOT FILED

EX(COMM)-
45/2022

HDFC BANK VS 
ASHWANI KUMAR

RANJAN AND 
COMPANY

COURT FEES 
NOT FILED 

EX(COMM)-
46/2022

KOTAK MAHINDRA 
PRIME LTD VS AMIT 
GOEL

COURT FEES 
NOT FILED

CS(COMM)-
73/2022

M/S MAHAVEERA 
TRADING COMPANY 
VS. RADIANT 
CASTINGS PRIVATE 
LIMITED

MANEESH 
KUMAR AND 
ASSOCIATED

COURT FEES 
FILED 
OFFLINE ON 
27.04.2022



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

MOHIT JALAL 21.07.2022

MOHIT JALAL 21.07.2022

MOHIT JALAL 21.07.2022

MOHIT JALAL 21.07.2022

MOHIT JALAL 21.07.2022

MOHIT JALAL 21.07.2022

21.07.2022

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
47/2022

HDFC BANK LTD. VS. 
SACHIN TYAGI AND 
ANR.

COURT FEES 
NOT FILED

EX(COMM)-
48/2022

HDFC BANK LTD.  VS. 
MOHD. ASIF KHAN

COURT FEES 
NOT FILED

EX(COMM)-
49/2022

HDFC BANK LTD. VS. 
MOHD. ASIF KHAN  
AND ANR.

COURT FEES 
NOT FILED

EX(COMM)-
50/2022

HDFC BANK LTD. VS. 
AURENGJEB KHAN

COURT FEES 
NOT FILED 

EX(COMM)-
51/2022

HDFC BANK LTD. VS. 
NAEEM KHAN

COURT FEES 
NOT FILED

EX(COMM)-
52/2022

HDFC BANK LTD. VS. 
JAG PAL SINGH AND 
ANR.

COURT FEES 
NOT  FILED

EX(COMM)-
53/2022

KOTAK MAHINDRA 
BANK LTD. VS 
RAMESH KUMAR AND 
ANR.

TANUAGARWAL 
AND 
ASSOCIATES

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

21.07.2022

21.07.2022

27.07.2022

27.07.2022

27.07.2022

K.G BANSAL 27.07.2022

AMITA KUMARI 27.07.2022

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
54/2022

HDFC BANK LTD. VS. 
NITIN KUMAR AND 
ANR.

GBA LAW 
OFFICES

COURT FEES 
NOT FILED

EX(COMM)-
55/2022

HDFC BANK  LTD. VS. 
BABU RAM

GBA LAW 
OFFICES

COURT FEES 
NOT FILED

CS(COMM)-
74/2022

AXIS BANK LTD VS 
FASHION  VILAA

THE CHAMBERS 
OF JANGRA 
AND  
ASSOCIATES

COURT FEES 
FILED 
OFFLINE ON 
22.07.2022

MISC DJ-
213/2022

SBFC FINANCE  
PRIVATE LTD VS 
MAHINDRA SINGH 
AND ORS

CHARU 
SACHDEV

COURT FEES 
NOT FILED

EX(COMM)-
56/2022

BAJAJ FINANCE  LTD 
VS ZUBAIR ZUBAIR

PARVESH 
DUHON

COURT FEES 
NOT  FILED

CS(COMM)-
75/2022

LEVI STRUSS VS 
AMAN OJHA

COURT FEES 
FILED ON 
22.07.2022

EX(COMM)-
57/2022

HDFC BANK LTD. VS. 
ANITA VERMA

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

27.07.2022

27.07.2022

SACHIN KATYAL30.07.2022

KUSUM BHATT 30.07.2022

AMITA KUMARI 30.07.2022

18 SHAHDARA 01-07-2022 01-06-2022

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

MISC 
DJ-/2022

CS(COMM)-
76/2022

STATE BANK OF INDIA 
VS ANKIT KUMAR

SHALINI 
UPADHAYAY

COURT FEES 
FILED ONLINE 
ON 26.07.2022

CS(COMM)-
77/2022

STATE BANK OF INDIA 
VS PARUL NIMESH 
AND ORS

SHALINI 
UPADHAYAY

COURT FEES 
FILED 
OFFLINE ON 
26.07.2022

EX(COMM)-
58/2022

HDFC BANK LTD. VS. 
MOHAMMAD 
SOURABH AHMAD

COURT FEES 
NOT  FILED

EX(COMM)-
59/2022

HDFC BANK LTD. VS.  
GAYUUR RANA

COURT FEES  
NOT FILED

EX(COMM)-
60/2022

HDFC BANK LTD. VS. 
SHIVAM SINGH

COURT FEES 
NOT FILED

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/402
/2022

M/S RUBY INFRA 
TRADE Vs M/S SBC 
MINERALS PVT LTD

NEERAJ 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

01-07-2022 01-07-2022

01-07-2022 01-07-2022

01-07-2022 01-07-2022

01-07-2022 01-07-2022

04-07-2022 02-07-2022

05-07-2022 06-07-2022

05-07-2022 04-07-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/403
/2022

M/S NAV BHARAT 
ENTERPRISESTHROU
GH ITS PARTNER 
SHRI ANUJ MITTAL Vs 
MOHD SAHID OF M/S 
NATIONAL 
FABRICATION 
TRADING COMPANY

RAJESH KUMAR 
PANDEY(P),

CS 
(COMM)/404
/2022

BANK OF BARODA Vs 
MRS SHARDA RANI

UMESH 
JOSHI(P),

CS 
(COMM)/405
/2022

SUNIL VASISHT Vs 
M/S RELIANCE 
INFRATEL LIMITED 
THROUGH ITS 
DIRECTORS MS 
CHHAYA VIRANI MR 
GOURAV 
RANAWATSINGH MR 
MANG

VIVEK 
BHARDWAJ(P),

CS 
(COMM)/401
/2022

SANJEEV KAPOOR Vs 
VIKAS SHARMA

RAMESH 
CHANDER 
TAKKAR(P),

CS 
(COMM)/410
/2022

M/S V M AGENCY Vs 
SHRI DULEEP 
SHARMA AND 
ANOTHER

NEELAM 
KUMARI 
MALIK(P),

CS 
(COMM)/412/
2022

PRATAP 
DEPARTMENTAL 
STORE PRIVATE 
LIMITED Vs M/S 
SHARDA RETAIL 
PRIVATE LIMITED 
AND ORS

NEELAM 
KUMARI 
MALIK(P),

CS 
(COMM)/411/
2022

MOVEMENT 
COLLECTION Vs 
ANKIT CHAUHAN

Neha 
Malhotra(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

08-07-2022 06-07-2022

11-07-2022 11-07-2022

12-07-2022 12-07-2022

12-07-2022 12-07-2022

12-07-2022 12-07-2022

12-07-2022 12-07-2022

12-07-2022 12-07-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/417/
2022

RAM KISHORE Vs 
AMIT KUMAR

TARA CHAND 
GUPTA(P),

CS 
(COMM)/419/
2022

M/S F K GRAPHIC 
THROUGH ITS 
PROPRITER MOHD 
UMAR Vs M/S TEGHI 
GRAPHICS THROUGH 
ITS PROPRITER SH 
HAIDER ALI

AHMAD ALI 
KHAN(P),

CS 
(COMM)/425
/2022

M/S PRIYANSHU 
METAL Vs SAWAN 
DISTRIBUTORS

Girish khanna(P),

CS 
(COMM)/426
/2022

LEVI STRAUSS 
COMPANY Vs ASHOK 
UMAR

AASTHA 
SHARMA(P),

CS 
(COMM)/427
/2022

M/S NAV BHARAT 
ENTERPRISESTHROU
GH ITS PARTNER 
SHRI ANUJ MITTAL Vs 
M/S 
LAXMINARAYANAN 
FINSOL PVT 
LTDTHROUGH ITS 
DIRECTORS

RAJESH KUMAR 
PANDEY(P),

CS 
(COMM)/428
/2022

NET2SOURCE 
CONSULTING 
LIMITED Vs STUTI 
VERMA

RASHI 
BANSAL(P),

CS 
(COMM)/429
/2022

HIMANSHU JAIN Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

12-07-2022 12-07-2022

15-07-2022 14-07-2022

15-07-2022 15-07-2022

15-07-2022 14-07-2022

15-07-2022 15-07-2022

19-07-2022 16-07-2022

19-07-2022 19-07-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/430
/2022

ARVIND KUMAR 
SINGH Vs MESSORS 
ADHYYAN BOOKS 
INTERNATIONAL PVT 
LTD  AND ANR

ARVIND KUMAR 
SINGH(P),

CS 
(COMM)/433
/2022

PUNJAB NATIONAL 
BANK Vs TIMOTHEY 
JOSEPH

BINEY KUMAR 
MISHRA(P),

CS 
(COMM)/434
/2022

M/S RESHMA 
ENGINEERINGTHROU
GH ITS PARTNERSH 
EA MALIK Vs M/S NF 
ENGINEERS 
THROUGH IT MDSH 
ARIF SIDDIQUE

Kunwar Arish 
Ali(P),

CS 
(COMM)/435
/2022

TIRUPATI DENIM Vs 
AGGARWAL TEXTILE

KAPIL 
SINGHAL(P),

CS 
(COMM)/436
/2022

TIRUPATI DENIM Vs 
SHREE JAI GURUDEV 
TEXTILE AGENCIES

KAPIL 
SINGHAL(P),

CS 
(COMM)/441/
2022

M/S MENRIK 
BIOMERGE PVT LTD 
THROUGH ITS 
DIRECTOR MR KETAN 
SWAROOP BANSAL Vs 
MR JAI KUMAR SHAH

VISHAL 
KHATTAR(P),

CS 
(COMM)/444
/2022

SHANKER DENIM Vs 
SHREE JAI GURUDEV 
TEXTILE AGENCIES

KAPIL 
SINGHAL(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

19-07-2022 19-07-2022

19-07-2022 14-07-2022

19-07-2022 19-07-2022

20-07-2022 18-07-2022

28-07-2022 28-07-2022

28-07-2022 18-07-2022

28-07-2022 28-07-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/443
/2022

NIKE INNOVATE CV Vs 
ASHOK KUMAR 
UNKNOWN

AASTHA 
SHARMA(P),

CS 
(COMM)/442
/2022

ADIDAS AG Vs ASHOK  
KUMAR UNKNOWN

AASTHA 
SHARMA(P),

CS 
(COMM)/440
/2022

SH BHUPINDER 
SINGH Vs SH VIKESH 
KAPOOR

DINESH 
KUMAR(P),

CS 
(COMM)/445
/2022

DALIP MAHAJAN Vs 
SHAILA 
ENGINEERING 
WORKS

GAURAV 
MAHAJAN(P),

CS 
(COMM)/460
/2022

BA ALLOYS PVT LTD 
Vs POOJA IRON STORE

ASHISH 
CHAUDHARY(P)
,

CS 
(COMM)/459
/2022

BRIJ BIHARI Vs PARAS 
CEMENT COMPANY

ASHISH 
CHAUDHARY(P)
,

CS 
(COMM)/458
/2022

STATE BANK OF INDIA 
Vs ANKIT SRIVASTAVA

Shalini 
Upadhyay(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

28-07-2022 25-07-2022

28-07-2022 25-07-2022

30-07-2022 29-07-2022

19 SHAHDARA 02-07-2022 04.03.2021

05-07-2022 20.06.2022

02-07-2022 30.05.2022

12-07-2022 22.04.2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/457
/2022

STATE BANK OF INDIA 
Vs RAJESH

Shalini 
Upadhyay(P),

CS 
(COMM)/456
/2022

PAWAN KUMAR 
GUPTA Vs BASANT 
KUMAR RATHI

PRAVEEN 
AGGARWAL(P),

CS 
(COMM)/464
/2022

STATE BANK OF INDIA 
Vs M/S PREETI 
MAKEOVERZ

SUBODH 
KUMAR(P),

MS. SUKHVINDER 
KAUR

CS 
(COMM)/408
/2022

MS EASTMAN AUTO 
AND POWER LTD Vs 
MS GREEN KAIKETSU 
AUTOMOTIVE INDIA 
PVT  LTD

AASHEESH 
GUPTA(P),

CS 
(COMM)/414/
2022

PRADEEP KUMAR Vs 
SMT JASBIRI

VIVEK 
BHARDWAJ(P),

CS 
(COMM)/407
/2022

BANK OF BARODA Vs 
PREM CHAND 
SHARMA

SUSHIL KUMAR 
SAPRA(P),

CS 
(COMM)/424
/2022

JASVINDER SINGH Vs 
SURJEET SINGH 
VIRDHI

VINAY KUMAR 
MISHRA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

06-07-2022 25.05.2022

21-07-2022 24.05.2022

02-07-2022 10.06.2022

18-07-2022 27.05.2022

07-07-2022 30.05.2022

11-07-2022 07.06.2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/415/
2022

OXFORD 
HEALTHCARRE 
INCORP Vs KARE 
PARTNER GROUP 
INDIA PVT LTD

ARUN 
KUMAR(P),

CS 
(COMM)/448
/2022

RAM KUMAR SINGH 
Vs TEJASVITA 
ELECETRONICE  LLP

NETRAPAL 
SINGH(P),

CS 
(COMM)/406
/2022

SANCO INDUSTREES 
LIMITED Vs PINKI 
SETHI

SAGAR 
BHARDWAJ(P),

CS 
(COMM)/439
/2022

PRECISION PLASTIC 
INDUSTRIES PVT LTD 
THROUGH ITS AR Vs 
VEDIKA ENTERPRISES 
THROUGH ITS 
PROPRIETOR SANJAY 
MAHESHWARI

RAHUL 
KUMAR(P),

CS 
(COMM)/416/
2022

M/S A K DENIM Vs 
M/S DRONA 
ENTERPRISES

MOHAMMAD 
BABAR(P),

CS 
(COMM)/420
/2022

AMIT KUMAR JAIN Vs 
RAKESH SABHARWAL

Sparsh 
Sharma(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

27-07-2022 20.02.2020

12-07-2022 06.07.2022

12-07-2022 07.07.2022

12-07-2022 04.07.2022

13-07-2022 05.07.2022

16-07-2022 29.06.202

MS. SUKHVINDER 
KAUR

CS 
(COMM)/455
/2022

SHRI SHAKTI 
ENTERPRISES Vs 
NAKSH PRINT AND 
PACKS

ABHISHEK KR 
RAI(P),

CS 
(COMM)/423
/2022

ADIDAS AG THROUGH 
NARENDRA SINGH Vs 
ASHOK KUMAR

AASTHA 
SHARMA(P),

CS 
(COMM)/422
/2022

M/S OPTIONS 
PRINTOFAST Vs MC 
LEARNERS 
PUBLICATIONS

Rahul Bindal(P),

CS 
(COMM)/421/
2022

MEENA RANI JAIN Vs 
HIMANSHU SINGHAL

SHIV SHANKAR 
MISHRA(P),

CS 
(COMM)/431/
2022

M/S M J FLAAVOURS 
Vs K K PAN PRODUCT

SANJEEV 
KUMAR 
SINGH(P),

CS 
(COMM)/438
/2022

TIRUPATI DENIM Vs 
BERRY AND BERRY CO

KAPIL 
SINGHAL(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

27-07-2022 04.07.2022

27-07-2022 04.07.2022

27-07-2022 04.07.2022

27-07-2022 04.07.2022

27-07-2022 04.07.2022

16-07-2022 30.06.2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/453
/2022

PUNJAB NATIONAL 
BANK Vs SANJEEV 
MOSES DAVIDSON

BINEY KUMAR 
MISHRA(P),

CS 
(COMM)/454
/2022

PUNJAB NATIONAL 
BANK Vs POOJA JAIN

BINEY KUMAR 
MISHRA(P),

CS 
(COMM)/451/
2022

PUNJAB NATIONAL 
BANK Vs SANGEETA 
BABBAR

BINEY KUMAR 
MISHRA(P),

CS 
(COMM)/452
/2022

PUNJAB NATIONAL 
BANK Vs AKASH 
RAJPOOT

BINEY KUMAR 
MISHRA(P),

CS 
(COMM)/450
/2022

PUNJAB NATIONAL 
BANK Vs JITENDRA 
SINGH

BINEY KUMAR 
MISHRA(P),

CS 
(COMM)/437
/2022

SHANKER DENIM Vs 
BERRY AND BERRY CO

KAPIL 
SINGHAL(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

21-07-2022 07.07.2022

20-07-2022 13.07.2022

23-07-2022 20.07.2022

28-07-2022 26.07.2022

28-07-2022 26.07.2022

9971773474 09.06.2022

20 North-West 526/22 01.07.22 11.04.22

MS. SUKHVINDER 
KAUR

CS 
(COMM)/447
/2022

DALIP MAHAJAN Vs 
CHANDEL 
ENGINERRING 
COMPANY 
THROUGH 
PROPRIETOR 
ASHWANI KUMAR 
CHANDEL

GAURAV 
MAHAJAN(P),

CS 
(COMM)/446
/2022

ADIDAS AG Vs ASHOK 
KUMAR UNKNOWN

AASTHA 
SHARMA(P),

CS 
(COMM)/463
/2022

M/S HANS RUBBER 
AND SPORTS(P) 
LIMITED Vs M/S 
INDIAN INSTITUTE OF 
PATENT AND TRADE 
EDUCATION AND 
RESEEARCH (P) 
LIMITED

JITENDER 
KUMAR 
KHULLAR(P),

CS 
(COMM)/461/
2022

STATE BANK OF INDIA 
Vs DEVESH MISHRA

Shalini 
Upadhyay(P),

CS 
(COMM)/462
/2022

STATE BANK OF INDIA 
Vs AKSHAY KUMAR 
AWASTHI

Shalini 
Upadhyay(P),

CS 
(COMM)/408
/2022

PRINTAL 
AROMATICVS V/s 
ATMARAM AGRAWAL

ANIL KUMAR 
SAHU

VACANT COURT OF 
SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

JAGRITI PLASTICS VS. 
VASU MET PLAST P. 
LTD.

RAKESH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees20 North-West

527/22 01.07.22 11.04.22

526/22 01.07.22 11.04.22

529/22 01.07.22 11.04.22

530/22 S. K. BANSAL 02.07.22 15.06.22

532/22 SATISH SANSI 02.07.22 07.06.22

533/22 VINAY SHARMA 02.07.22 01.07.22

534/22 J. S. JAISWAL 02.07.22 09.01.22

535/22 02.07.22 10.06.22

536/22 04.07.22 07.06.22

537/22 NAVLIN SWAIN 05.07.22 02.07.22

538/22 NAVLIN SWAIN 05.07.22 02.07.22

539/22 RAKESH JAIN 05.07.22 04.07.22

540/22 RAJIV THURAL 05.07.22 01.07.22

VACANT COURT OF 
SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

JAGRITI PLASTICS VS. 
R. T. PACKAGING LTD.

RAKESH 
KUMAR

JAGRITI PLASTICS VS. 
PRIYA EDIBLES P. 
LTD.

RAKESH 
KUMAR

JAGRITI PLASTICS VS. 
SHAGUN ENT. P. LTD.

RAKESH 
KUMAR

PANASONIC LIFE 
SOLUTION INDIA VS. 
HARI ELECTRIC 
PALACE

KISHAN LAL 
CHHABRA VS. 
SANJEEV KUMAR 
SAHAY

ADVANCE 
VENTILLATION P. 
LTD. VS. SNS 
CONSTRUCTION P. 
LTD. 
Q FACTOR FINANCE & 
INVESTMENTS VS. 
SURESH & ANR.

INDIA HOME 
FURNISHING VS. 
VISION 
COMMUNICATION

JITEHS 
SHARMA

EVERGREEN IMPEX 
LTD. VS. RAMESHWAR 
DASS BANSAL

RAHUL 
MANGLA

PUMA SE VS. ASHOK 
KUMAR

PUMA SE VS. ASHOK 
KUMAR

RAKESH JAIN VS. 
RITESH GUPTA

SUJOY KUMAR 
PANDIT VS. NETWORK 
INTELLIGENCE INDIA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

543/22 06.07.22 11.05.22

542/22 VINOD DAHIYA 06.07.22 04.07.22

541/22 06.07.22 29.06.22

545/22 07.07.22 .07.06.22

544/22 BHARAT ARORA 07.07.22 01.07.22

546/22 11.07.22 06.06.22

547/22 11.07.22 30.05.22

548/22 MANOJ KUMAR 11.07.22 07.07.22

549/22 11.07.22 07.07.22

550/22 S. K. SHARMA 12.07.22 08.07.22

551/22 12.07.22 29.06.22

552/22 12.07.22 08.07.22

553/22 VIVEK KUMAR 13.07.22 29.10.22

VACANT COURT OF 
SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

ASSOCIATE ROAD 
CARRIERS VS. ESSEL 
PLAST PACK AND ANR.

BHUSHAN M. 
SINGH

SANJEEV AGGARWAL 
VS. VARDHAN PVC 
PROFILES P. LTD. 

P. K. ALUINFRA P. 
LTD. VS. MAHESH 
CHAND SHARMA

ANUJ KUMAR 
GARG

NAPIN IMPEX LTD. VS. 
RAMESHWAR DASS 
BANSAL

RAHUL 
MANGLA

HARI OM CHEMICALS 
VS. NARANG PLASTICS

CANARA BANK VS. 
ASHISH RANJAN 
KUMAR

ANKUR 
AGGARWAL

A. P. ENTERPRISES VS. 
ASFA SOLAR ENERGY

SHUBHAM 
VISHWAKARMA

ASHWANI KUMAR VS. 
SCRAFT PRODUCTS 
PVT. LTD.

KESHAV HI CHEM 
PVT. LTD. VS. 
INTENSE NUTRA 
CARE

DEEPAK 
KUMAR 
SHARMA

ALLWIN DECOR PVT. 
LTD. VS. MAA KIRPA 
DECORATORS

JAI GANESH 
ENTERPRISES PVT. 
LTD. VS. MD. IZHAR 
MUKARRAM

RAKESH 
KUMAR

INDIAN BANK VS. 
PRIME FITNESS

MANOJ 
BHATNAGAR

TARUN KUMAR VS. B 
GASS ENTERPRISES P. 
LTD.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

554/22 SAURAV GOEL 13.07.22 27.04.22

555/22 13.07.22 08.07.22

556/22 15.07.22 06.07.22

557/22 NITIN GARG 15.07.22 01.07.22

558/22 PNB VS. MANI SAINI NITIN GARG 15.07.22 01.07.22

559/22 PNB VS. BUNTY JAIN NITIN GARG 15.07.22 01.07.22

560/22 NITIN GARG 15.07.22 01.07.22

561/22 NITIN GARG 15.07.22 01.07.22

562/22 I. S. CHAUHAN 15.07.22 30.06.22

563/22 I. S. CHAUHAN 15.07.22 30.06.22

564/22 VAIBHAV SINHA15.07.22 19.12.19

565/22 15.07.22 25.05.22

566/22 MD. SAZID 15.07.22 12.07.22

VACANT COURT OF 
SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

SONU HORA VS. 
PRIME 
CERTIFICATION & 
INSPECTION INDIA 
PVT. LTD.
ICICI BANK VS. 
SATISH KUMAR 
MITTAL

DEEPAK 
KAUSHIK

BHARAT 
CONSTRUCTION CO. 
VS. NDMC

VASU 
BHARDWAJ

PNB VS. NEHA 
SHARMA

PNB VS. CHANDER 
BHAN

PNB VS. MANISH 
GOYAL

UCO BANK VS. 
KULDEEP SHARMA

UCO BANK VS. PRIME 
RO WATER SOLUTION 
P. LTD.

MODERN 
LAMINATORS VS. 
SUPERSTAR FOODS 
PRODUCTS

PIPING INDIA VS 
PASSIV INFRA

MOHIT 
SHARMA

DABUR INDIA LTD. VS. 
EMAMI LTD. & ANR.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

567/22 NITIN GARG 18.07.22 01.07.22

568/22 18.07.22 11.07.22

569/22 19.07.22 16.07.22

570/22 19.07.22 05.07.22

571/22 BHARAT BAGGA 19.07.22 23.03.22

572/22 20.07.22 04.07.22

573/22 BHARAT BAGGA 21.07.22 28.05.22

575/22 J. K. GUPTA 22.07.22 08.07.22

574/22 VIMAL PUGGAL 22.07.22 20.07.22

577/22 22.07.22 20.06.22

576/22 22.07.22 20.06.22

578/22 20.07.22 14.07.22

579/22 23.07.22 12.02.22

VACANT COURT OF 
SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

PNB VS. KUNST 
INFOTECH PVT. LTD.

SUMIT ROONGTA VS. 
SHIVANSH GREEN 
ENERGY SOLUTION

DR. ANURAG 
KUMAR 
AGGARWAL

PUMA SE VS. ASHOK 
KUMAR

GAUTAM 
BHASIN

MAHENDER SINGH 
VERMA VS. POONAM 
MISHRA

ANUJ 
AGGARWAL

RAINBOW 
INTERNATION & ORS. 
VS. KLAS PRODUCTS 
PVT. LTD.

ICICI BANK VS. 
SANJAY GUPTA & 
ANR.

SHAHRUKH 
INAM

BUDDIES 
ENTERPRISES VS. 
AMBER TRADING CO.

RAJESH GUPTA VS. TG 
LESURE & RESORT 
PVT. LTD.

VEENU MITTAL VS. 
ANKUR KOHLI

CANARA BANK VS. 
SUNIL KUMAR & ANR.

ANSHUMAN 
SRIVASTAVA

CANARA BANK VS. 
VARINDER KUMAR 
SHARMA & ANR.

ANSHUMAN 
SRIVASTAVA

BANK OF BARODA VS. 
MONKA BATRA

GEETAJNALI 
SHARMA

ASICS CORPORATION 
VS. ASHOK KUMAR

GAUTAM 
BHASIN



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

580/22 NAZIR AZIZ 23.07.22 21.07.22

581/22 23.07.22 22.07.22

582/22 MAYANK GUPTA23.07.22 30.05.22

583/22 PUNIT 23.07.22 17.05.22

584/22 23.07.22 11.04.22

585/22 25.07.22 21.07.22

586/22 25.07.22 25.07.22

589/22 SS DAHIYA 26.07.22 05.07.22

588/22 SS DAHIYA 26.07.22 05.07.22

587/22 M. P. ARORA 26.07.22 22.07.22

591/22 D. R. JAIN 27.07.22 25.07.22

592/22 D. R. JAIN 27.07.22 25.05.22

593/22 27.07.22 29.07.22

VACANT COURT OF 
SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

PCI PEST CONTROL 
PVT. LTD. VS. SEVEN 
SEAS HOSPITALITY 
PVT. LTD.

PUMA SE VS. ASHOK 
KUMAR

GAUTAM 
BHASIN

SURENDER MOHAN 
VS. MANISH 
AGGARWAL

FIRST BITE FRUITES 
AND VEETALBLE VS. 
NW QRS HOSPITALITY 
PVT. LTD.

JAGRITI PLASTICS 
LTD. VS. KIRITMAN 
CEMENTS & 
PACKAGING

RAKESH 
KUMAR

RSPL LTD. VS. GTM 
JEWELLERY MART

ANIL KUMAR 
SAHU

ASHOK CHANDRA VS. 
HARSHI UPPAL

KRISHNA 
DATTA 
MULTANI

PVR GLOBAL 
TRADING COMP. VS. 
SATVIK 
INTERNATIONAL

PVR GLOBAL 
TRADING COMP, VS. 
ARANDER SINGH

DURGA MALHOTRA 
VS. SHIKHA JAIN

KUBER ENTERPRISES 
VS. ZARA 
ENTERPRISES

KUBER ENTERPRISES 
VS. G. S. ENTERPRISES

BANK OF INDIA VS. 
VIRENDER POSWAL

VISHWANATH 
PRASAD TIWARI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

594/22 AKASH KUMAR 27.07.22 01.06.22

595/22 SOUGAT SINHA 28.07.22 25.04.22

596/22 28.07.22 26.07.22

597/22 28.07.22 27.07.22

603/22 28.07.22 23.06.22

604/22 28.07.22 23.06.22

605/22 28.07.22 23.06.22

606/22 28.07.22 23.06.22

607/22 28.07.22 23.06.22

602/22 28.07.22 23.06.22

601/22 ICICI BANK VS. NEHA 28.07.22 23.06.22

600/22 28.07.22 23.06.22

599/22 28.07.22 23.06.22

VACANT COURT OF 
SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

TAKIAR OVERSEAS 
PVT. LTD.

BANK OF BARODA VS. 
KRITIKA SURI

PUMA SE VS. ASHOK 
KUMAR

GAUTAM 
BHASIN

SHREE SAI 
ENTERPRISES VS. 
KASHVI IMMITATION 
LLP

GUARAV DEEP 
GUPTA

ICICI BANK VS. RAJAN 
SINGH

DEEPAK 
KAUSHIK

ICICI BANK VS. 
RAVINDRA KUMAR

DEEPAK 
KAUSHIK

ICICI BANK VS. SEWAK 
LABS

DEEPAK 
KAUSHIK

ICICI BANK VS. 
RAJESH KUMAR 
GAUTAM

DEEPAK 
KAUSHIK

ICICI BANK VS. RAVI 
KHANNA

DEEPAK 
KAUSHIK

ICICI BANK VS. 
POONAM YADAV

DEEPAK 
KAUSHIK

DEEPAK 
KAUSHIK

ICICI BANK VS. ANIL 
YADAV

DEEPAK 
KAUSHIK

ICICI BANK VS. PAYAL 
GOEL

DEEPAK 
KAUSHIK



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

598/22 28.07.22 23.06.22

698/22 V. K. SINGHAL 28.07.22 31.05.22

609/22 28.07.22 23.06.22

610/22 28.07.22 23.06.22

611/22 28.07.22 23.06.22

612/22 28.07.22 23.06.22

613/22 28.07.22 23.06.22

614/22 28.07.22 23.06.22

615/22 28.07.22 23.06.22

616/22 29.07.22 24.07.22

617/22 SUNIL GOYAL 30.07.22 29.07.22

618/22 SUNIL GOYAL 30.07.22 29.07.22

619/22 30.07.22 04.07.22

VACANT COURT OF 
SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

ICICI BANK VS. 
SATYENDER KUMAR

DEEPAK 
KAUSHIK

G. M. ALLYS P. LTD. 
VS. EDGE BRAND 
ARCHITECTS

ICICI BANK VS. 
MUNKAD

DEEPAK 
KAUSHIK

ICICI BANK VS. 
RANJEETH 
RAGHUNAIR

DEEPAK 
KAUSHIK

ICICI BANK VS. 
NARENDRA SINGH

DEEPAK 
KAUSHIK

ICICI BANK VS. 
MUSTAK ALI

DEEPAK 
KAUSHIK

ICICI BANK VS. PINKI 
SHARMA

DEEPAK 
KAUSHIK

ICICI BANK VS. PINTU 
RAM SHARMA

DEEPAK 
KAUSHIK

ICICI BANK VS. 
SANDEEP SAINI

DEEPAK 
KAUSHIK

SAVITA TIWAR VS. 
ANAND VEGETABLE 
PVT. LTD.

SUJIT KUMAR 
JAISWAL

SWIFT SECURITAS P. 
LTD. VS. SIXTH 
EMPIRICA

SWIFT SECURITAS P. 
LTD. VS. COUNTRY 
INN & SUITES

ICICI BANK VS. 
JITENDER KUMAR

SHAHRUKH 
INAM



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

21 North

22 SOUTH-WEST S.K.VASHIST 01.07.2022 07.06.2022

S.K.VASHIST 01.07.2022 07.06.2022

01.07.2022 07.06.2022

01.07.2022 07.06.2022

01.07.2022 30.05.2022

01.07.2022 13.04.2022

01.07.022 18.05.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

SH. PANKAJ 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL) 

CS COMM. 
318/2022

UNION BANK OF 
INDIA VS SANDEEP

CS COMM. 
319/2022

UNION BANK OF 
INDIA VS M/S MY 
AGENCIES

CS COMM. 
320/2022

CANARA BANK VS 
MUKESH KUMAR

SUMIT VIRMANI

CS COMM. 
321/2022

CANARA BANK VS M/S 
ANUPAM SWEETS

SUMIT VIRMANI

CS COMM. 
322/2022

CANARA BANK VS  
VINTAGE

SUMIT VIRMANI

CS COMM. 
323/2022

SHADOWFAX 
TECHNOLOGE P. LTD. 
VS SANGEETA SUPPLY 
CHAIN SOLUTION

ANUBHAV 
ALMADI

CS COMM. 
324/2022

SANJANA AGARWAL 
VS NAMOSHIVAI 
APPARELS P. LTD.

PULKIT 
THAREJA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

01.07.2022 09.06.2022

PANKAJ KUMAR 01.07.2022 09.06.2022

SANDEEP TYAGI02.07.2022 06.06.2022

SAGAR SHARMA 02.07.2022 04.03.2022

02.07.2022 08.06.2022

02.07.2022 11.05.2022

SANDEEP VYAS 02.07.2022 08.06.2022

04.07.2022 30.04.2022

SH. PANKAJ 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL) 

CS COMM. 
325/2022

ROHAN SHARMA VS 
MOHAN SINGH

JITERNDER KR. 
GARG

CS COMM. 
326/2022

BIJAY KUMAR TIWARI 
VS LARSEN AND 
TURBO LTD.

CS COMM. 
327/2022

CANARA BANK VS M/S 
SHAGUM SOLUTION

CS COMM. 
328/2022

SUMAN PRODUES P. 
LTD. VS 
SUPPORTMANT 
GLOBAL SERVICES

CS COMM. 
329/2022

KUMAR NIBHAY 
SUKSENA VS MANOJ 
KUMAR MISHRA

PRABHASH 
KUMAR

CS COMM. 
330/2022

DYNAMIC STAFFING 
SERVICE VS M/S 
ASTAM VASU 
CONSULTANT

ASHOK KUMAR 
KAUSHIK

CS COMM. 
331/2022

SHAMIM AHMED VS 
M/S ADVANCE 
SERVICES P. LTD.

CS COMM. 
332/2022

MUKUL AGGARWAL 
VS DIAMOND 
MULTISTATE

RAKESH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

04.07.2022 21.06.2022

04.07.2022 17.06.2022

AMIT GUPTA 05.07.2022 02.05.2022

RAJIV SHUKLA 05.07.2022 27.06.2022

ARVIND GUPTA 05.07.2022 04.06.2022

06.07.2022 04.06.2022

08.07.2022 29.06.2022

R.K.SINHA 08.07.2022 22.06.2022

SH. PANKAJ 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL) 

CS COMM. 
333/2022

CANARA BANK VS 
SIDDHARTH

SUMIT VIRMANI

CS COMM. 
334/2022

CANARA BANK VS LT. 
SMT. PREMA ASHOK

SUMIT VIRMANI

CS COMM. 
335/2022

CANARA BANK VS M/S 
360 FITNESS 
ACADEMY

CS COMM. 
336/2022

EAST INDIA 
TRANSPORT 
AGENCIES VS 
AEROSHIP LOGISTICS 
P. LTD.

CS COMM. 
337/2022

M/S KOHINOOR 
RIBBON FACTORY P. 
LTD. VS MS. NAZMA 
BEE

CS COMM. 
338/2022

M/S SKM 
INTERNATIONAL P. 
LTD. VS M/S 
SHRIBALAJI TRADEM

PRADEEP 
SHERAWAT

CS COMM. 
340/2022

CANARA BANK VS M/S 
SATENDRA REPAIR

REKHA 
RUSTOGI

CS COMM. 
341/2022

STATE BANK OF INDIA 
VS RAKESH KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

R.K.SINHA 08.07.2022 10.06.2022

R.K.SINHA 08.07.2022 10.06.2022

08.07.2022 01.06.2022

RANVIR SINGH 11.07.2022 25.05.2022

11.07.2022 12.05.2022

11.07.2022 30.11.2018

11.07.2022 01.06.2022

RAJIV RANJAN 13.07.2022 23.06.2022

SH. PANKAJ 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL) 

CS COMM. 
342/2022

STATE BANK OF INDIA 
VS MONIYA

CS COMM. 
343/2022

STATE BANK OF INDIA 
VS ASHOK CHANDER

CS COMM. 
344/2022

DEEPAK ADITYA 
NAGPAL VS FUTURE 
RETAIL

VARUN 
SHARMA

CS COMM. 
346/2022

YANTRIX GLOBAL P. 
LTD. VS TECTONUS 
LTD.

CS COMM. 
347/2022

M/S SHIV BHATTA CO. 
VS M/S B S DWARKA

AAKASH 
JANGRA

CS COMM. 
348/2022

B S GLOBAL VS 
NAVYUG INDUSTRIES

VINEET 
BHAGAT

CS COMM. 
349/2022

MOGLI LABS (I) P. 
LTD. VS COLDEX 
LOGISTICS P. LTD. 

ZENITH LAW 
CHAMBERS

CS COMM. 
350/2022

BANK OF 
MAHARASTRA VS 
ANSHUL KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

13.07.2022 23.07.2021

PRADEEP JHA 14.07.2022 15.06.2022

15.07.2022 04.06.2022

LEGUM ACE 15.07.2022 02.06.2022

16.07.2022 09.05.2022

RAJAN BAJAJ 16.07.2022 20.04.2022

18.07.2022 14.06.2022

18.07.2022 14.07.2022

SH. PANKAJ 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL) 

CS COMM. 
351/2022

M/S PILE TEST.COM 
LTD. VS UMD 
ENTERPRISES

AISHWARYA 
DOBHAL

CS COMM. 
352/2022

HOUSING 
DEVELOPMENT 
FINANCE VS ANIL 
VERMA

CS COMM. 
353/2022

BBL FINANCE LTD. VS 
M/S ELITE MEDIA 
WORLD

RAJESH 
KHAWARE

CS COMM. 
354/2022

M/S BATTERIES 
INDIA.COM VS SHYAM 
SONS

CS COMM. 
355/2022

BANK OF BARODA VS 
SHRI VIJENDER 
SOLANKI

MITHILESH KR. 
PANDEY

CS COMM. 
356/2022

M/S BARKAT RAY 
CAPITAL VS M/S 
SKIPPER PROPERTIES

CS COMM. 
357/2022

CANARA BANK VS 
RAJESH KUMAR

VANDANA 
BHATIA

CS COMM. 
358/2022

CANARA BANK VS 
MANISH KUMAR

VANDANA 
BHATIA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

S.K.JHA 18.07.2022 04.07.2022

18.07.2022 23.08.2021

C. PARKASH 20.07.2022 23.05.2022

C. PARKASH 20.07.2022 23.05.2022

22.07.2022 15.07.2022

A.K. SHAKYA 22.07.2022 06.06.2022

S.K.TIWARI 22.07.2022 11.07.2022

AMIT JOSHI 22.07.2022 31.05.2022

SH. PANKAJ 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL) 

CS COMM. 
359/2022

CANARA BANK VS M/S 
N.K. ENTERPRISES

CS COMM. 
360/2022

YES GLOBAL CARGO 
VS M/S ANSHUL 
INTERNATIONAL

RAJESHWAR 
DAGAR

CS COMM. 
361/2022

ICICI BANK VS TARUN 
KUMAR SHARMA

CS COMM. 
362/2022

ICICI BANK VS J. 
KAIKHO

CS COMM. 
363/2022

M/S SUNSTAR 
ENTERPRISES VS M/S 
R.R. CLOTHING

SAMEER 
SIDHAR

CS COMM. 
364/2022

PUNJAB NATIONAL 
BANK VS M/S METTY 
EXPORTS

CS COMM. 
365/2022

M/S URBAN VILLAGE 
PROJECT VS HOME 
INTERIROR DESIGN

CS COMM. 
366/2022

SANJAY PRASAD VS 
S.K. PRODUCT



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

AMRITA SINGH 22.07.2022 25.05.2022

23.07.2022 24.05.2022

BIMAL KUMAR 23.07.2022 29.10.2021

25.07.2022 08.06.2022

NEERAJ GUPTA 25.07.2022 12.07.2022

25.07.2022 18.06.2022

SUNIL KUMAR 26.07.2022 14.07.2022

26.07.2022 30.06.2022

SH. PANKAJ 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL) 

CS COMM. 
367/2022

HOUSING 
DEVELOPMENT 
FINANCE VS DASHINA 
PATHAN

CS COMM. 
368/2022

M/S OFF COMM 
SYSTEM VS TARA 
BHUSHAN SINGH

ARVIND 
SHARMA

CS COMM. 
369/2022

BANK OF BARODA VS 
NARSINGH KUMAR

CS COMM. 
371/2022

MAMTA VS MEDIA 
STREET

PARITOSH 
SHARMA

CS COMM. 
372/2022

M/S SERVOTECH 
POWER SYSTEM VS 
M/S SENEX 
LOGISOLUTION P. 
LTD. 

CS COMM. 
373/2022

CANARA BANK VS 
SANJAY S S STEEL

RASHMI 
MALHOTRA

CS COMM. 
374/2022

POORVI SALES VS 
VIKING AVIATION P. 
LTD. 

CS COMM. 
375/2022

CANARA BANK VS M/S 
BELSEN ENTERPRISES

SHIVAM 
TRIPATHI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

ASHISH GUPTA 26.07.2022 27.05.2022

28.07.2022 17.05.2022

28.07.2022 17.05.2022

Total 753

SH. PANKAJ 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL) 

CS COMM. 
376/2022

FAB FINVEST I LTD. VS 
SANTOSH KR. 
PUUHAN

CS COMM. 
377/2022

STATE BANK OF INDIA 
VS SURESH KUMAR

RUCHI 
KHURANA

CS COMM. 
378/2022

STATE BANK OF INDIA 
VS BHUPINDER 
GUPTA

RUCHI 
KHURANA
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